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National Informatics Centre Management Manual eCourtlS Project

1.

1.1.1.

1.1.2.

1.1.3.

Introduction
National Informatics Centre Software Development Unit (NIC SDU), Pune, has been entrusted
with the task of software development of eCourts application for the country. The eCourts is an
eCourtlS (eCourt Information System) Software which is currently implemented in all the
Establishments (District Courts and Taluka Courts) across India. The application is completely
based on Open Source Technology.

1.1. Scope
The scope of this document is to provide assistance to the Judicial Management on how to use
various tools provided in the ecourts application to monitor the pendency and performance of
the courts.
Audience
This target audience for this document is the Judicial Management. This manual will guide the
Individual Judges/Establishment Heads/High Court Management to use various modules and
reports of the eCourtIS Application.
Purpose of this Document
This document will assist Judges to oversee the performance, monitor the pendency and
expedite the process of justice delivery of own court or complete establishment. It provides an
insight on the various modules and reports provided in the eCourtlS application that help the
judges achieve this goal.
Objective of this Document

The main objective of this document is to provide insight on the following modules to enable
Judges to monitor the pendency:

e Dashboard

e Today’s Cases

e Daily Proceedings

e Disposal Report in the Proceedings Report Section

e Balance Sheet in the DJPMC Section

e Pending Reports (Court Wise, Stage Wise, Nature of Case and Party Wise) in the DJPMC
Section

e Data Health Card in DJPMC Section

e Calendar

e Query Builder

e Mobile APP
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1.1.4. Document Organization

1.1.5.

The structure of the document first includes the Title page, followed by Chapters which are
then subdivided into subtopics.

For example, DJIPMC denotes the chapter which is further subdivided into topics such as Judge
wise Monthly Report, Contested Disposal Report etc. Each topic may be further subdivided
into two subtopics to explain options such as Add, Modify, Delete, or Report subunits.

Conventions

Table 1: Table for Conventions

S.No.

Convention

Description

Call-outs

Call outs are included in the screenshots which highlights the steps.

Click here
This callout Astructs you to perform a step like Click here.

Emphasis

Unusual or important words and phrases are marked with a special font.
For example messages are displayed as, “Modification Successful” or

All the mandatory fields are marked with an asterix (*). Please fill all
mandatory fields

Internal cross
references

Cross References within the document is displayed as Hyperlinks. These
hyperlinks will direct you to the related text within the document.

For example, consider the step given below:

Enter all the details as explained in section 2.1.1.1, step 05 onwards, here
section 2.1.1.1 is a hyperlink that will take you to the mentioned section for
reference content.

Fonts

We have used Calibri with size 12 points for content throughout the manual.

For heading we have used the Style Heading 1(Main Headings) from MS
Word Styles.

For subheading (subtopics) we have used Heading 2 and Heading 3 from MS
Word Styles.

Bold

We have used bold formats for words which represent fields, tabs, and
buttons.

For example: Show Menu tab, Case Type select box, or More Acts button
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and so on.

6. Submit Submit button is used to save the information. The Submit button performs
the Save function.

1.1.6. References

Table 2: Table for References

S.No. | Title Publisher/Author | Version | Release Date

1. Management Manual | eCourts Project 1.0

1.1.7. Problem Reporting

For problem reporting in Technical issues please contact National Informatics Centre, Software
Development Unit, in Pune and for Functional issues please contact eCommittee, Supreme
Court of India.
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2. Product Features

This section gives information about Installation Instructions and General Operating
Instructions.

Installation Instructions covers the Hardware Requirements and Software Requirements for
the Court Module.

General Operating Instructions guides you to login into the Court Module.

2.1. Installation Instructions

2.1.1. Hardware Requirements

S.No. Operating System Configuration
1. Ubuntu 3.7
2. Server API 2.0 Handler

2.1.2. Software Requirements

S.No. Software Version

1. Apache Apache/2.2.22 (Ubuntu)

(Server Software)

2. Postgres 9.2

3. PHP 5.3.10

2.2. General Operating Instructions

One has to login as a Court User in order to use the modules and reports provided .

e You have to select the Establishment from the Select field and login using the Login ID
and the Password.
e When you login, the Home Page with the Show Menu tab is displayed.
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Case Information System

DISTRICT AND SESSIONS COURT
AURANGABAD.
ForewT 7w =arTer A

DISTRICT AMND SESSIONS CDURB
courtnew

15-08-2017

Language: @ English ) Frrér

Login

Designed & Developed by hMational Informatics Centre
Version:-

Figure 1: Login screen




3. Dashboard

After you log in, the Dashboard is displayed. The Dashboard interface displays important
information (key performance) at a glance using Statistical Reports and Graphical elements such as
Pie charts and Bar charts. The dashboard aims to help communicate the key information to the
Court User/Management/Judges. It is for the Court
User/Management/Judges to monitor the overall performance of the court. This section covers in
detail all the features included in the dashboard. Refer to Figure Number 2 for the Dashboard.

also a very helpful tool

€ ) D 101531614/ ecourtis/main.php

DISTRICT AND SESSIONS COURT AURANGABAD.

eCourtlS vsmwcr -

SHRIR.V. DESHMUKH

wBa ¥+ a9 =

courtnew

Logout # NC2.0
16-08-2017

i [Sarch.. |V Qoceoceo
g i
(a3 Todays Cases Undated Cases My D's!\';::::‘m = My Pending Cases Mediation Corner Count
Civil 40 32 b B 391 Pending in Mediation 0
- Mediation Cases Referred
Criminal 4 9 0 ad in this Menth 0
Total 44 M 1 444 Completed in this Month 0
oCivil ©Criminal ®Both  Top Pending Cases [0

Case Type Bar Chart

SHOW MENU

Pendency Pie Chart

225

m Upto2Years

m

W 2ToSYears 127 29%

W S5To10Years a9 20%

m 107015 Years 0 0%

W MoreThan 15 Year 1 0%

N - - - -
— — —
& e Poe s @ 2 @
b LAl AR 3 &
& o F Lair o P & S L
T F & T 8 S & @
EXC AN &0 A g E g & &
s -

Figure 2: Dashboard

The Dashboard displays the information given below:

Result set for Civil and Criminal Cases is shown in table format. Here, the system displays the Civil,
Criminal, and Total (Civil and Criminal) in terms of Today’s Listed Cases, Undated Cases as on date, My
Disposal in this Month (Disposed Cases for this month), and My Pending Cases. The table format will
show the details given below:
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Today’s Cases

Undated Cases

My Disposal in this Month
My Pending Cases

o O O O

o Total of all cases
(*Note: All the entries displayed in the screen shots are as examples only)

3.1. Today'’s Cases

Today’s Cases shows all the cases that are to be listed on the given day. Refer to Figure Number 3

3.1(Today’s Cases)

\

My Disposal in My Pending

¢ / Ledsties this Month Cases
Civil / 40 \ 32 il 39

Criminal

Total 44 #1 1 444

=
\/ Figure 3: Today’s Cases

The Number of Cases is displayed as links. When you click this link, the system will display The List of
Cases Listed Today report.

For example take Today’s Cases; here the total numbers of cases are 40 in the Civil row. This number is
displayed as a link (green in colour). When you click this number, the Today’s Cases Report screen is
displayed. Refer to Figure Number 4. The report shows the following details:

a) Cases (is highlighted in green as a link, which when clicked shows the Case Details)
b) Party Name

c) Name of Advocate

d) Next Purpose

e) Next Listing Date
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€ | () 1015316.14/ecourtis/main.php x| @ || Q Search wae & @ =
DISTRICT AND SESSIONS COURT AURANGABAD. Logout Ol
rt
eCouﬂIS DISTRICT .~ SHRI R.V. DESHMUKH courtnew 16-08-201
ol [ 1Y Qo ea
Back
DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OF:SHRI R.V. DESHMUKH
Principal District and Sessions Judge, Abad. 3
Total Civil Cases Listed Today
Sr. Name of Next .
No. Cases Party Name . Purpose Next Listing Date
Hearing
% gz::zg:g:g Municipal Corporation Mugdia RLP. -
g 1) R.C.A./100008/2010 Vs Go to Proceeding
= Ulhas Sharadchandra Kharche Lad RB.
o
I )
W Vijaykumar Bapurao Katruwar Malani S.R. "
2) R.C.A./[100250/2011 Vs Go to Proceeding
Datta Charitable Trust, Aurangabad
Chainmal Pannalal Kothari Vakil D.L.
3) R.C.A./100332/2011 Vs Go to Proceeding
Municipal Corporation, Aurangabad Pathak A.S.
Govind Yadavrao Bharsakhale Bhosale A.B
4) R.C.A./100103/2013 Vs Go to Proceeding
Sandu Devrao Bharsakhale Khan AA. -

Figure 4: Today’s Cases Report with View Link

3.1.1. Case History

The Cases column displays the Case Details as a link
will display the “Case History” of that particular case. The Case History will display the case

information such as:

Case Details

Case Status

Petitioner and Advocate

Respondent and Advocate

Acts

Subordinate Court Information

Writ Information

Case Transfer details between the Courts

R.C.A/100008/2010

When you Click this link, the system

In case you want to navigate back to the Home Page, Click Back link.

(Refer to Figure Number 5 for the Case History screen)
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€ ) (0 101531614/ecourtis/main.php s || Q Search
v DISTRICT AND SESSIONS COURT AURANGABAD.
(’COIH‘IIS DISTRICT = SHRI R.V. DESHMUKH
- Y (Search.. ]V
Back
Case Details
Case Type “RCA.
Filing No. - 100007/2010 Filing Date: 06-01-2010
Registration No_ - 100008/2010 Date of Registration: 06-01-2010
CNR : MHAU01-000082-2010
Case Status
First Hearing Date - 06th January 2010
Next Hearing Date - 16th August 2017
= Stage of Case - Hearing
% Court No. and Judge - 1-Principal District and Sessions Judge, Abad
z Petitioner and Advocate
& 1) Aurangabad Municipal Corporation Aurangabad
Address - Through its Legal Advisor Aprna Thete M C A Aurangabad
Advocate- Mugdia R.P.
Respondent and Advecate
1) Ulhas Sharadchandra Kharche
Address - 5.Mo.15 P-No.1 4Raje Sambhaji Colony Jalgaon Road Jadhawadi Aurangabad
Advocate - Lad P.B.

Acts

Under Act(s) [ Under Section(s)

[
| Civil Procedure codes | 41196

Subordinate Court Information

wa ¥+ #
Logout = I

courtnew 16082017

O 0@ o (

Court No_ and Name
Case Mo. and Year
| Case Decision Date :

: 2nd Jt. Civil Judge S.D. Aurangabad.
:R.C.S. - 0000216 - 2007
: 23-1-2007

3.2. Undated Cases

Figure 5: Case History

Undated Cases shows all the cases where Next Date of Hearing has not been given. The count should
ideally be ‘0’. This can be taken care of by giving next date to these cases. Refer to Figure Number 6.

3.2 (Undated Cases)

/(_\, My Pending
(6 Todays Cases / Undated Case..‘ = lonth "
Civil 40 I 32 \ 1 3N
Criminal 4 9 0 53
Total 44 ‘\ i /' 1 444
ota al 1
! A ——
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The Number of Cases is displayed as links. ; here the total numbers of cases are 32 in the Civil row.
This number is displayed as a link (green in colour). When you click this link, the system will display the
following screen. Refer to Figure Number 7.

ft ; DJPMC / Undated Cases Report / Report [Geach Y B L:] Oo0o@ o @O0
Undated Cases Report
D Both @ Civil © criminal
View

Figure 7: Undated Cases Report Selection Screen

To view the report you can either select Civi, Crimnal or Both- Civil and Criminal, from the options
provided and click on View button to see the Undated Cases Report. Refer to Figure Number 8 for the
Undated Cases Report.

The report shows the following details:
a) Case No.
b) Party Name
c) Next Date

€ | ©  101521618/ccourtis/main.php K

wa +$ & O =

Ir!

. DISTRICT AND SESSIONS COURT AURANGABAD. courtnoy  Lonout BHC20 =
eCourtl§ osmct- SHRI R.V. DESHMUKH 16.08-2017
X / DJPMC / Undated Cases Report / Report [Search... Y I @ Coeeeo0

= + AutomaticZoom *

DISTRICT AND SESSIONS COURT AURANGABAD.
Undated Case List of:
Principal District and Sessions Judge, Abad.
SHRI R.V. DESHMUKH
As on Date:16-08-2017

m

SHOW MENU

Case No. Party Name Next Date

Indubai Baburao Kakde Vs Bajaj Alliance

1) M.A.C.P./100576/2015 Ganeral Insutance.Co. Ltd. 14-08-2017
o Javheri Flexo India Limited Vs Krushnakumar i

2)  Civil M.A/377/2016 Hanumandas Sadani 14-08-2017

3)  MA.C.P/100009/2013 Kavita Shivaji Tambe Vs Sadguru Tours and 14-08-2017

Traveles

Figure 8: Undated Cases Report
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3.3.

My Disposal in this month

My Disposal in this month will show the judge the list of all the cases that has been disposed in the
current month in his/her court.

Refer to Figure Number 9.

O\

3.3 (My Disposal in this month)

| =55
My Disposal in \ 1 g
(6 Todays Cases Undated Cases this Month Cacas r(‘)trtllt)h)
Civil 40 32 1 391
Criminal 4 9 0 53
Total 44 41 9] 444
[ 2

Figure 9: My Disposal in this month

The Number of Cases is displayed as links. ; Here the total numbers of cases are 1 in the Civil row. This
number is displayed as a link (green in colour). When you click this link, the system will display the
following screen. Refer to Figure Number 10.

The report shows the following details:
a) Cases
b) Party Name

c) Name of Advocate

v DISTRICT AND SESSIONS COURT AURANGABAD. Logout # NC2.0
eCourtlS o=~ SHRI RV. DESHMUKH courtnew 46 og.2017 I
IR [seach.. |V Cceceo
Back
DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OF:SHRI R.V. DESHMUKH
Principal District and Sessions Judge, Abad.
Total Civil Cases Disposed.
Sr. No. Cases Party Name Name of Advocate
Shardabai Suresh Gupta
7 LR.M.AM4/2017 vs Bamhae 3

State of Maharashtra

SHOW MENU

Figure 10: My Disposal in this month Report
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L.R.M.A.M4/2017
The Cases column displays the Case Details as a link When you Click on this link,

the system will display the “Case History” of that particular case. Refer to Figure 5 for Case History.

3.4. My Pending Cases

My Pending Cases will show the judge the list of all the cases that are pending as
on date in

his/her court. Refer to Figure Number 12.
3.4 (My Pending Cases)

-

My Disposal in My Pending
¢ Todays Cases Undated Cases this Month / o

Civil 40 32 1 391

Criminal 4 9 0 \ 53

Total 44 “ 1 \444 {
[

Figure 11: My Pending Cases

The Number of Cases is displayed as links. ; Here the total numbers of cases are 391 in the
Civil row. This number is displayed as a link (green in colour). When you click this link, the
system will display the following screen. Refer to Figure Number 12.

The report shows the following details:
a) Cases
b) Party Name

c) Name of Advocate
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DISTRICT AND SESSIONS COURT AURANGABAD.
SHRI R.V. DESHMUKH

y
eCourtlS st -
IR [search.. |V
Sr.No. Cases
1) M.A.C.P.438/2000
)
=z
=
= 2) M.A.C.P.100710/2007
(=}
I
=
3) R.C.A.[100008/2010
4 Civil M.A./100020/2010
5) R.C.A.[100037/2010
6) R.C.A.[100066/2010
7) R.C.A.[100075/2010
8) R.C.A.[100082/2010
L

Back
DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OF:SHRI R.V. DESHMUKH
Principal District and Sessions Judge, Abad.

Total Civil Pending Cases
Party Name
.4 Jabbar

Vs
Subhash Dhondiram Mane

Bharti Atmaram Chaware and others
Vs
Suresh Kisan Barbande and others

Aurangabad Municipal Corporation Aurangabad
Vs
Ulhas 8haradchandra Kharche

Nazar Khan Fakir Khan
Vs
Indusind Bank Ltd. Aurangabad

Sonaji Gemaji Sapkal
Vs
Mansaram Gemaji Sapkal

Amanulla Khan Abdul Hameed Khan
Vs
Shaikh Aadil Shaikh Igbal

Uttamrao Patilba Gorade
Vs
Dhanraj Uttamrao Gorade

Dattu Ramchandra Gaike
Vs
Dagadu Rangnath Sangave

courtnew

Logout [ NC2.0
16.08-2017

OQoceeeo0

Name of Advocate

JadhavR.G

Sirse S.K.

S.MMawleR B.Dhakane
Mugdia R.P.

LadPB

Baheti R.D.

MNarvadkar M.D
Mene M.C.

Sonawane V.0

Bhosale AB
Nehri &R

Zagare R.B.

Bihani R.S

Mikam K.U.

The Cases column displays the Case Details as a link

Figure 12: My Pending Cases Report

M.AC.P/438/2000

When you Click on this

link, the system will display the “Case History” of that particular case. Refer to Figure 5 for

Case History.
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3.5. Mediation Corner and Count

Here, the count of matters referred to Mediation is displayed in a table format. It
displays the count of cases that are referred and Pending in Mediation, Cases
Referred for mediation in this Month, and the Cases that have Completed Mediation
in this Month and are referred back to the court, Cases along with their count

T TR ———
I

to Figure Number 13)

Mediation Cormer Count

| e

Pending in Mediation

Mediation Cases Referred in this Month

| e

Completed in this Month 0

Figure 13: Mediation Corner and Count

The figure above shows the count of cases that are Pending in Mediation and the
Mediation Cases Referred in This Month as 1. This count is displayed as a link. When you
click this link, the system will display the report. For example, take the count 1 of cases
pending in Mediation. When you click this link the Pending Cases in Mediation report will
be displayed. This report will display details such as:

e C(Case with Case Type, Registration Number and VYear of Registration

| Sessions Case/100298/2013 |

e Reference Date

e Result

e Member Name

(Refer to Figure Number 14)
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1 Home | (Seach. ]V

SHOW MENU

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.

Pending Cases in Mediation

Sr. No. Cases Reference Date Result

1) Sessions Case/100298/2013 05-06-2015

OCQoeoceco0

Member Name

Mediation Member

Figure 14: Pending Cases in Mediation report

3.6. Viewing Pending Cases through the Dashboard

3.6 (View Pending Cases)

>

Civii ©Criminal ®Both  Top Pending Cases [

Figure 15: View Pending Cases feature

This block displays the list of Pending Cases. You can view the pending list for Civil,

Criminal or Both the types of cases together. Here, you have to enter the Top number

of pending cases that you want to view.

By default 10 is shown in the text box. Top The system will

display the list of

top 10 Pending cases. Facility is available to user to change the default 10 figure to any

number of choice. For ex top 100, 50 etc can be given in the text box.
Procedure:

1. Select the radio button for Civil, Criminal, or Both.

2. Enter the number for e.g. 10, in the Top field to view the Top 10 pending cases.

3. Click the Pending Cases View button. The list of top 10 Pending cases is displayed.

(Refer to Figure given below)

Pending Cases Kol
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] B} DISTRICT AND SESSIONS COURT AURANGABAD. Logout B NC2.
eCourtls vsmcr - SHRI RV, DESHMUKH courimew 53 og.2017 I

s [seach.. ]V Coeoceo

Back
DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OF:SHRI R.V. DESHMUKH
Principal District and Sessions Judge, Abad.

Cases.
Sr. No. Cases Date of Registration Age Hearing Date Next Purpose
1 M.A.C.P.J438/2000 13-09-2000 16 years 11 months 10 days 16-08-2017 Evidence Part Heard
g 2) M.A.C.P.[10071072007 16-10-2007 9years 10 months 7 days 19-08-2017 Steps
% 3) R.C.A.1M00008/2010 08-01-2010 7 years 7 months 17 days 16-08-2017 Hearing
% 4) Civil M.A.[100020/2010 13-01-2010 7 years 7 months 10 days 07-09-2017 Awaiting R and P
5) R.C.A.M00037/2010 30-01-2010 7 years 6 months 24 days 18-08-2017 Dismissal Order
6) R.C.A.M00066/2010 06-03-2010 7 years 5 months 17 days 18-08-2017 Argument on Exh.____ Ready
7) R.C.A.M00075/2010 11-03-2010 7 years 5 months 12 days 22-08-2017 Hearing
g) R.C.A./100082/2010 19-03-2010 7 years 5 months 4 days 23-08-2017 Argument on Exh.__ Ready
9) R.C.A.1100108/2010 22-04-2010 7 years 4 months 1 day 20-08-2017 Hearing
10) R.C.A.I100230/2010 01-09-2010 G years 11 months 22 days 24-08-2017 Hearing

Figure 16: Pending Cases Report

(*Note: All the entries displayed in the screen shot are as examples only)

This report will show the Cases with the details given below:

e C(Cases
e Date of Registration
o Age

e Hearing Date
e Next Purpose
o If Civil is selected — Top 10 Civil Cases are shown.
o If Criminal is Selected — Top 10 Criminal Cases are shown.
o If Both is selected — Top 10 Cases (including Civil and Criminal) are shown.

I.A.C.P.J438/2000
The Cases column displays the Case Details as a link When you Click this

link, the system will display the “Case History” of that particular case. Refer to Figure 5 for
Case History.

3.7. Case Type wise Pendency Bar Chart
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The Bar Chart displays the graphical representation of Case Type wise Pendency
count. This chart displays the pendency Case Type wise. (Refer to Figure Number
17).

3.7 (Case Type wise Pendency Bar Chart)

Case Type Bar Chart

225

Figure 17: Case Type Wise Bar Chart

(Note*: All the entries displayed in the screen shot are as examples only)

3.8. Case Type wise Pendency Pie Chart

Pie Chart is the circle graph used for presentation of Pending Cases data. This data
is represented in form of a circle with divided sections or segments. Each of these
sections or segments represents the percentage of pending cases for each Case

Type.

The pending cases are grouped or classified according to the number of years they
have been pending, as given below:
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Less Than 2 Years
2To 5 Years

5To 10 Years

10 To 15 Years
More Than 15 Years

The categories are marked with a color which makes it easy to identify and
understand the pendency of the cases at a glance. (Refer to figure 18 given below)

B UYpto 2 Years 226 51%
B 2 To5 Years 128 29%
B 5 To 10 Years 89 20%
B 10 To 15 Years 0 0%

More Than 15 Year

1 0%

The colors assigned are described in the table given below:

Figure 18: Year wise breakup of Pendency

Table 3: Table for Color Code

S.N [ Color Code used

Years

Number of Cases

Pendency in Percentage

1 [=] Upto 2 Years 226 51%
2 [m] 2to 5 Years 128 29%
3 [m] 5 to 10 Years 89 20%
4 [m] 10 To 15 0 0%
5 D More Than 15 1 0%

Years
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The Pie Chart in Figure Number 22 displays the cases pending for 51 % of cases Less than
2 Years displayed by [®] colour, 29 % of cases pending in the range of 2 to 5 Years

displayed by [=] colour, and 20% of cases pending between 5 to 10 years displayed by [=]
colour.

Pendency Pie Chart

W Upto 2 Years 226 51%
W 2ToSYears 128 29%
W S5 To 10 Years 89 20%
W 10To 15 Years o 0%
@ More Than 15 Year 1 0%

Figure 19: Pendency Pie Chart

When you place the mouse on a segment of the Pie Chart, the corresponding bar
chart will display the same data in a more detailed manner, which means that the

bar chart will display the total number of each pending Case Type. Refer to Fi
Number 20.

Case Type Bar Chart Pendency Pie Chart
I
@

W Upto 2 Years 226 51%
W 2ToSYears 128 29%
W 5To10 Years 89 20%
W 10To 15 Years 0 0%
m MoreThan 15 Year 1 0%

Figure 20: Pendency Pie Chart with details
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4. Daily Proceedings

This option provides the facility to record the business transacted during the course of the
day. It allows the court to understand the pendency of a matter, to give the Next Date,
Record Business and Exhibit, view the entire Case History and so on.

4.1 Case Proceedings

This option provides the facility to record the business transactions during the
course of the day. It will also allow the court to understand the pendency of a
matter so as to give the Next Date, Record Business and Exhibits, or to view the
entire Case History and so on. All the cases that are listed for the day will be
displayed in the Case Number select box.

s 2 DISTRICT AND SESSIONS COURT AURANGABAD il Logout B NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE 07012015 =
Home # f | Case Proceedings / | [Search 1Y e Coeoe
Navigation
=

Click the “Case

Framing of Issues

Figure 21: Navigation pane for "Case Proceeding" screen

To access the Case Proceedings screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu. (Refer to Figure

Number 21)
2. Then, click the Daily Proceedings sub menu followed by Case Proceedings.
3. When you click Case Proceedings sub menu, the Case Proceedings screen
with Civil as the selected option is displayed. (Refer to Figure Number 22)
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£ / Case Proceedings / Case Proceedings / Y O L] O oOo@oeo0

[ Recall @ cvii © Criminal *Case ND.:| Select v | Called  InProgress  Completed

Todays Purpose: Time Table @

Proceedings| Presence
Business Order Passed Exhibits [ v |
Select
=] 1-Issue Motice
E 2-Issue Summons
3-Parties to maintain status-guo
E 4-Ex-parte injunction granted M
& »
[] Dispose the Case [] Kept as Dormant/Sine Die
Adjournment:| Select v | Purpose of Listing: Sub Purpose:| Select A
*Next Date: _-] m Cases on this Stage/Total Cases: Time Slat: | Select

TS

TR Feramott -

Figure 22: Case Proceedings screen

You can record the business transactions for Civil and Criminal cases. By default, the
system will display Civil as the selected option. You can choose the options mentioned
above by selecting their respective radio buttons. The system will load the cases in the
Case No. select box according to your selection.

The various features are as described below:
There are two tabs, the Proceedings tab and the Presence tab.
Proceeding tab:

In the Proceedings tab, you need to add details such as Next Date, Purpose of Listing,
Business, Order Passed, Exhibits and Adjournment.
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£t | Case Proceedings / Daily Proceedings / Y (4] L] oo oce@o0

O Recall @ giyil Criminal *Case No.:| Civil M.A/100145/2014 v | Called In Progress Completed
Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) .. Todays
Pending Since: 1 Year 3 Month 18 Days

Froceedings | Presence

Time Table

ol

Exhibits [ v |
= 1-Issue Motice
E 2-Issue Summons
E 3-Parties to maintain status-quo
4-Ex-parte injunction granted h

& ,

[] Dispose the Case [ Kept as Dormant/Sine Die

Adjournment:| Select v | *Purpose of Listing: Sub Purpose: | Select A

* Next Date: | 16-D8-201 5|E] m Cases on this Stage/Total Cases: 0/0 Time Slot: | 1Zhour ¥

En
P LExhibits [ v |

Figure 23: Proceedings tab, Todays Date
a. Todays Purpose , Pending Since

This option lists the Purpose for which the case is listed, for example “Arguments
(18)” - indicates the number of times the Case is listed for the same purpose i.e.
the Case is listed for Arguments 18" time.

The round circle next to the count is shown in “Green”, “Orange” or “Red”

depending on the number of times the Case is listed on the same stage. The
Colour Coding is as listed below:
For example

. indicates that, the case is listed on the same stage for less than 3 times.

indicates that, the case is listed on the same stage more than 3 times but less
than 6 times.

. indicates that, the case is listed on the same stage for more than 6 times.

Pending Since- indicates the pending status of the case
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O Recall @ civil © Criminal © Dangling IA *Case No.:| M.A.C.P/100042/2010 v Called . ' InProgress  Completed

Shaikh Saber Shaikh Shabbir Vs Bipichandra Balajirao Patil

lodays Purpose: Ewvidence (11) () Jime Table ===
Pending Since: 0 Year 5 Month 2 days @

Drrraadinne || Drasantas

Figure 24: Today's Purpose , Pending since feature

For example, consider Figure Number 24, where Today’s Purpose shows red circle which
means that the case is listed on the same stage for 11 times which is more than 6 times
and is pending on the stage Evidence since 5 Months and 2 Days.

b. Next Date

This option is used to select the Next Date on which the case is to be listed. Select
the Next Date using the calendar control. The calendar control will show the
holidays in red, if they are properly updated in the Holiday Master, it will also
display the already listed cases scheduled, as per the calendar date. Refer to Figure
25.

Purpose of Listing

This field selects the Purpose/Stage for which the case is to be listed on the next
date. By default, the purpose listed on the current date is selected. Refer to Figure

25.
Cases on this Stage/Total Cases

With this feature, you can view the scheduled cases to be listed on the selected
date (Next Date). The total number of cases that are matching with the
Purpose/Stage of the selected case is displayed. This gives a general idea to the
court, on whether the current case can be accommodated on that particular day.
Refer to Figure 25.

For example 1/43- indicates that a total of 43 cases are listed, on the selected date

(next date) and out of these, 1 Case is listed for the same Purpose/Stage as
that of the current case
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C.

DISTRICT AND SESSIONS COURT AURANGABAD.

- et IO

CACANIIHT D) DISTRICT ~ SHRI H.S. MAHAJAN

X / Case Proceedings / Case Proceedings / Add | |7 [+]
CJRecall ©civil ® Criminal *Case No - [ Cri.Appeal/100181/2015 =] Called

Shaikh Sattar Sk Sardar /s State of Maharashtra
Todays Purpose: B.W. _Unready (2) . Purpose of

Pending Since: 0 Year 1 Month 26 Days E

Proceedings || Presence |

supuser

Logout [ NC2.0
04092017 3

® 0O 0 @ © ® O

In Progress

Completed

Exhibits |

Business / No Business [] Order P_

Select —
1-Issue Motice —
2-Issue Summons —

=
=
(1T}
=
=
o
e
w

3-Parties to maintain status-qui,
4-Ex-parte injunction granted
5-Other side to say on Exh.

[] pispose the Case [] Kept as Dormant/Sine Die

. - *Purpose of A N
Adjournment: | Select |z| Listing: B.WW._Unready-16 &l Sub Purpose: | Select

*Next Date: | 06-09-2017 [EE @ Cases on this Stage/Total Cases: 1/43 Time Slot: =

IR FTHSISA

| »

m

m

Figure 25: Next Date, Purpose of Listing feature

Business

This option is used to type the short description or summary of the business which

is recorded during the day. For example “The Arguments have been heard by both
the Advocates”. This is then recorded in the diary and is visible on the kiosk and
the website. The full deposition is not expected to be recorded here. Refer to

Figure 26.
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ft | Case Proceedings / Daily Proceedings / Y © (7] OO0 @ o ® 0
[ Recall

® Civil © Criminal *Case No.:| Civil M.A/100145/2014 v| Called In Progress Completed
Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) .
Pending Since: 1 Year 3 Month 18 Days
Proceedings || Presence

Time Table ==,

O

Business

VACCX /

d Exhibits ﬂ

1-Issue Notice
2-Issue Summons
3-Parties to maintain status-quo

3

4-Ex-parte injunction granted h
4| | 3
[] Dispose the Case [ Kept as Dormant/Sine Die
Adjournment:| Select '| *Purpose of Listing: | Arguments-2 A Sub F'urpose:| Select A
*Next Date: | 18-08-2015[ [N Cases on this Stage/Total Cases: 0/0 Time Slot | 12nour v

THTET
FEH LExhibits ﬂ

Figure 26: Business feature
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d. Order Passed

Short Orders passed in the current case may be selected from the select box.

Multiple selections can also be made. Refer to Figure 27.

Exhibits

Documents submitted in the court, by the parties or their advocates are marked as
Exhibits. Such exhibits are numbered and recorded in the diary. The serial number
of the exhibit and its title are entered in this text box. Refer to Figure 27.

£t / Case Proceedings / Daily Proceedings /

[ Recall

& Civil

(Search.. |V

Criminal *Case ND.:| Civil M.A100145/2014 v |

Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) .
Pending Since: 1 Year 3 Month 18 Days

Proceedings| Presence

Business

VACCH

[ Dispose the Case

Order Passed

Time Table
O

Q 9 OQoeoeo0

Called In Progress Completed

Exhibits

| - |

Select \

1-Issue Notice

2-Issue Summons

3-Parties to maintain status-quo
4-Ex-parte injunction granted

4

D Kept as Dormant/Sine Die

Adjournment| Select

“Next Date: [ 18-08-2015[ 3 [0

v | *Purpose of Listing: | Arguments-2 T

Cases on this Stage/Total Cases: 0/0

Sub Purpose: | Select v

Time Slot:| 12hour »

e
LExhibits n

Page 35 of 79

Figure 27: Order passed, Exhibits feature




e. Adjournment

This field is used to select the reason for adjournment, if the case is adjourned. Refer to
Figure 28.

ft | Case Proceedings / Daily Proceedings / [Seacn. 1Y (4] L] Joeoceo0

O Recall @ gyii © Griminal *Gase No.:| Civil M.AJ100145/2014 v| Called  InProgress  Completed

Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) .. Time Table ===
Pending Since: 1 Year 3 Month 18 Days @

Proceedings || Presence

Business Adjournment Order Passed Exhibits n

B [ vxeex AAdjournment Select
—— 1-Issue Notice
ﬁ _; 2-Issue Summons
g =4 3-Parties to maintain status-quo
4-Ex-parte injunction granted v

& ,

[] Dispose the Case [ Kept as Dormant/Sine Die

Adjournment:| Select *Purpose of Listing: Sub Purpose: | Select v

*MNext Date: | 18-08-201 5|H m Cases on this Stage/Total Cases: 0/0 Time Slot: | 12hour ¥

En
FHBIA LExhibits n

Figure 28: Adjournment feature

Procedure for Case Proceedings

Procedure
1. Select the case no. from the Case No. select box.

2. The Name of the Parties (Petitioner and the Respondent), “Today’s Purpose” and
“Pending Since” details of the case type are displayed.

3. Select Next Date of hearing for the case from the calendar control for Next Date
and click Check button. Select the Purpose of Listing from the Purpose of Listing
select box.

4. When you click the Check button, the number of Cases on this Stage/Total Cases is
displayed. (For example, 3/8 shows that there are 3 cases on this stage out of the
total 8 cases)
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5. Enter the business transacted for the day in the Business text box. (Enter in local
language also)

6. Select the Orders Passed from the Order select box. To select more than one
Order, press Ctrl key on the Keyboard and Click on the order that you want to
select.

7. Enter the Exhibits and Click the n button, the Exhibits will be displayed in the
text box. (Enter in local language also)

8. Select the Adjournment from the Adjournment select box, if the case is adjourned.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.

10. Once it is saved, the case will not be shown in the list box and will not be available

in the proceedings  option again.
Presentee tab

This option is used to mark the attendance of the Parties and their Advocates. You can
mark the attendance of the Petitioner, Respondent, Extra Parties and their Advocates, by
selecting the checkbox provided against them, depending on whether they are present or
absent in the court. By default, the attendance is marked as present for all.

ft | Case Proceedings / Daily Proceedings / I:lY (4] L2 Oo@oe®oO0

D Recall @ civil © criminal *Case No.[ Civil M.AJ1001452014 v] Called = InProgress  Completed
Sk Fayyaz Sk Shamshuddin Vs Municipal Corparation, Aurangabad

Todays Purpose: Appearance (8) . Time Table ===
Pending Since: 1 Year 3 Month 18 Days @
Proceedings || Presence
Petitioner Name Petitioner Advocate
=
Sk. Fayyaz Sk. .
g Shamshuddin = WLEELL
E Respondent Name

Municipal Corporation,
Aurangabad

Figure 29: Presence tab

Presence tab

In this tab, you can mark the attendance of the Parties and the Advocates.
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1. Select the check boxes of the Parties and their Advocates to mark their

attendance.

2. Select the check box of Called, In Progress, or Completed to mark the status of the

case.

3. Click Submit to save the information into the system. The system will display the

message, “Addition Successful”.

4. All the mandatory fields are marked with an asterix ( *). Please fill all mandatory

fields.

5. Once it is saved, the case will not be shown in the list box and will not be available

in the proceedings option again.
5. Proceeding Reports

5.1. Disposal Report

This option provides the facility to generate the Disposal Report.

Home & ft I Proceedings Reports / | [ Y

CxeLULONn Reyiser
Fees Register Print
Civil Fees Register

Criminal Fees
Register

Navigation
Peshi Register g
Disposal Register pane
List

Non Disposal Case ‘

List

Act Wise Case List
Register of Fee
Daily Fee Receipts

Payment Modewise
Report

Click “Disposal
Report” submenu

LASPUSal ISl

Dl mmcdimes ok Eo

———y

Police station wise
pending cases

e Oo0o®0eCd

Figure 30: Navigation for "Disposal Report" screen

To access the Disposal Report screen, follow the steps given below:
1. On the Navigation pane, click the Proceedings Reports menu.

2. Then, click Disposal Report sub menu. (Refer Figure Number 30)

3. When you click Disposal Report sub menu, the “Disposal Report” screen with

current date in From Date and To Date fields is displayed. (Refer to Figure 31)
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’ DISTRICT AND SESSIONS COURT AURANGABAD.
£’COHWIS DISTRICT ~ SHRI R.V. DESHMUKH

i Proceedings Reports / Disposal Report / Report \:\ Y

Disposal Report

*From Date: _.JJ *To Date: ﬂ

Logout B NC2.0

rti
COUTNEW 15.08-2017

@ Ooeo0eo0

Figure 31: Disposal Report screen

Procedure

By default, the current date is displayed in the Today’s Date field.

1
2. You can change the date from the calendar control.
3

Click Go button, the system will load the View link. (Refer to Figure Number 32).

4. Click the View link. The Disposal Report for the selected period is displayed. (Refer

to Figure 33)

DISTRICT AND SESSIONS COURT AURANGABAD.
C IS bl 5H ESH! H
€ ‘)Il]l I DISTRICT RI R.V. D MUKI

- Proceedings Reports / Disposal Report / Report ‘Y

Disposal Report

*From Date:[ 18082017 [ *ToDate:[ 18082017 | [F2Y

Logout [% NC2.0

courtnew
18-08-2017 2

@ Ooeoeo0

View Vlew-lmkEI

Figure 32: Disposal Report screen with View link
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DISTRICT AND SESSIONS COURT AURANGABAD. Satirthan Logout [+ Ng‘.‘2.ﬂ
eCOLH‘IIS DISTRICT ~ SHRI R.V. DESHMUKH 18-08-2017

b Proceedings Reports / Disposal Report / Report |Y = L7 OO0 e @ ec

= + AutomaticZoom *

DISTRICT AND SESSIONS COURT AURANGABAD.
IN THE COURT OFPrincipal District and Sessions Judge, Abad.
SHRI R.V. DESHMUKH
Disposal Register From Date:18-06-2017 To Date:18-08-2017

=2
z
w
=
z . <
o Date of Disposal z Duration
I S.No. Case Type Reg. No./Year Filing Dato Disposal Type YMD Judgment Judge Name
Disposal Nature:Contensted
1 Civil M.A. 11072017 20-03-2017 27-06-2017 JUDGMENT 00 03 08 SHREIRV.
DESHMUKH
2 Civil M.A. 100417/2012 03-10-2012 28-06-2017 JUDGMENT 04 08 29 SHRIRV.
DESHMUKH
3 CriM.A. 5172017 21-02-2017 30-06-2017 JUDGMENT 00 04 08 SHRIRV.
DESHMUKH

Figure 33: Disposal Report

3. The report will display the details given below:

S. No. (Serial Number)

e (Case Type

e Registration Number/Year

e Date of Filing

e Disposal Date

e Disposal Type

e Duration Y M D (Year Month Day)
e Judgment

e Judge Name

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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6. DJPMC

Several reports for managing pendency have been made available in the eCourtis.
This option provides the facility to generate various reports such as Court Wise
Pendency Report, Stage Wise Pendency Report, Nature of Case wise Pendency
Report, Party Wise Pendency Report are generated through the following options.

These reports are generated for the purpose of monitoring the pending cases
based on various parameters.

6.1.1. Court Wise Pending Report

This report generates Court wise, Case type wise (Civi or Criminal) list of pending
cases.
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&| @/ pipmc 7 g Search Y 00 O0ceoecC

Click “Court

Menthly Statement

Cases Listed Navigation
Unit Details pane
Moster List ——
Moster List

Maharastra
Data Health Card

Appeals o
Information -

Figure 34: Navigation for "Court Wise Pendency Report" screen

To access the Court Wise screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.

2. Then, click Pending Reports followed by Court Wise sub menu. (Refer Figure
Number 34)

3. When you click Court Wise sub menu, the “Court Wise Pendency Report” screen is
displayed.

4. You can view the Court Wise Pendency Report for Civil and Criminal cases. By
default Civil is displayed as the selected option.

5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 35)

X / DJPMC / Court Wise / Report [Search 1Y 0 ® 0Ooeoe@o0

Court wise Pendency Report

*Court No.: | Select v |
® Civil Criminal
*Case Type: | Select '|

Figure 35: Court Wise Pendency Report screen

6. Select the court number from the Court Number select box.
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7. Select the radio button for Criminal option, if you want to view the Court Wise
Pendency Report for Criminal Cases.

8. Select the case type from the Case Type select box.

9. Click Go button. The system will display the View link. (Refer to Figure Number
36)

i | DJPMC / Court Wise / Report | 1Y 0 ® Coeoeo0

Court wise Pendency Report
*Court No.: | 1-SHRI SUMANT M. v |

& Civil Criminal
*Case Type: | Civil Appeal-1 '|

Figure 36: Court Wise Pendency Report with View link

10. Click the View link. The Court Wise Pendency Report for the current date is
displayed. (Refer to Figure Number 37 )

fk / DJPMC / Court Wise / Report [Searc Y 0 @ Ooce @ eo0

DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Court wise Pending Cases:30-01-2015

Date of Applying Party Defendant

i S.No. Case No. Filing Niiae Party Name Name of Advocate
E 1 Ciwil 09-04-2007  Nagpal Projects  Municipal Vakil D.L.Vs
Appeal/100099/2007 Construction Pvt  Carporation Nehri S.R.
Ltd Aurangabad Ors
2 Civil 20-11-2009  Shaikh Aftab Yakub Khan Khan M.A.
Appeal/100317/2009 Ahmed Sk. Akhagq Muhammad Khan
3 Civil 28-12-2009  Shankarlal Papalal Madanlal Bhosale A.B.
Appeal/100003/2010 Jaiswal Shrikishanlal
Jaiswal

Figure 37: Court Wise Pending Report

11. The report will display the details given below:
e S. No. (Serial Number)
e Case Number
e Date of Filing
o Applying Party Name
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e Defendant Party Name
e Name of Advocate

12. The mandatory field is marked with an asterix (*). Please fill the mandatory

fields.

6.1.2. Stage Wise

This report generates the list of pending cases based on the Stage/Purpose. Those cases
which are on the same stage for a very long period are shown in this report.

For example, Cases pending for submission of WS, Cases awaiting commissioner report.

z S DISTRICT AND SESSIONS COURT AURANGABAD " Logout B NC2.0
cour b
£’CGHI’?LS DISTRIC ¥ SHRI SUMANT M. KOLHE 30-01-2015 2
Home #&| fX / DJPMC / J (Searct |Y @0 Oo e o0 ecC
a o
ending Reports

Click “Stage

Stage Wise |

‘

Monthly Statement
Cases Listed

Unit Details - i
Moster List Navigation
IMoster List pane
Maharastra

Data Health Card

Appeals o
Information

Plead Guilty ©

Figure 38: Navigation for "Stage Wise Pending Report" screen

To access the Stage Wise Pending Report screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.

2. Then, click Pending Reports sub menu followed by Stage Wise sub menu. (Refer
Figure Number 38)

3. When you click Stage Wise sub menu, the “Stage Wise Pending Report” screen is
displayed.
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4. You can view the Stage Wise Pending Report for Civil and Criminal cases. By
default Civil is displayed as the selected option.

5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 39)

Stage Wise Pending Report

*Court Mo | Select W

& Civil ' Crirminal

Furpose of Listing: | Select ¥

Sub Purpose: | Select v

Figure 39: Stage Wise Pending Report screen

6. Select the Court Number from the Court No. select box.

7. By default Civil is displayed as the selected option, for Criminal cases, select the
Criminal radio button.

8. Select Purpose of Listing from the Purpose of listing select box.

9. Click Go button. The system will load the View link. (Refer to Figure Number 40 )

X / DJPMC / Stage Wise / Report | | Y 0 ® Oocoeoeco

Stage Wise Pending Report
“Court No.: | 2-SHRI S.L PATHAN ]

® Civil & Criminal

View link
llrpose of Listing: | AMENDED W.S-101 v | - | Select v

| Go |
View
| —

Figure 40: Stage Wise Pending Report screen with View link

10. Click the View link. The Stage Wise Pending Report for the current date is
displayed. (Refer to Figure Number 41)
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DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad. / District Judge-5 and Addl. Sessions
Judge, Abad. / District Judge-7 and Addl. Sessions Judge, Abad. / Principal District
and Sessions Judge, Abad.
SHRI R.V. DESHMUKH / SHRI A.N. KHADSE / SMT S.S. NAIR / SHRI T.V.
NALAWADE
cases on:31-12-2015

S.No. Case Type Case No. Pending Since Next Date Pen(!mg
Period
Stage: Admission and Denial Total(1)
1 Civil M.A. 100404/2015 31-12-2015 31-12-2015 0 years 0 month
0 days

Figure 41: Stage Wise Pending Report

11. The report will display the details given below:

S. No. (Serial Number)
e (Case Type

e (Case Number

e Pending Since

e Next Date

e Pending Period

6.1.3. Nature of Case Pendency

This report generates the nature wise pendency report. This report is generated for
a given period.
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DISTRICT AND SESSIONS COURT AURANGABAD Logout B NC2.0
;C " IS‘ court
eCourfly oistric + SHRI SUMANT M. KOLHE 02-02-2015 4

Fie &| & ouemc 1 [Search Y @0 0Ooeoec

Reports

Balance Sheet

INdLUTNE Ul db e

Pendency

Monthly Statement |

Cases Listed
Unit Details
Moster List

Moster List
Maharastra

Data Health Card

Appeals o
Information

Plead Guilty @

FIR Details o

+] .

Figure 42: Navigation for "Nature Wise Pendency of Cases" screen

To access the Nature Wise Pendency of Cases screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Pending Reports sub menu followed by Nature of Case Pendency.
(Refer Figure Number 42)
3. When you click Nature of Case Pendency sub menu, the “Nature Wise Pendency
of Cases” screen is displayed. (Refer to Figure Number 43)

4. By default the current date is displayed in From Date and To Date fields. You can
change the date from the calendar control.

f¥ / DJPMC / Nature of Case Pendency / Report [Search Y 0 @ OCceoeo0

Nature wise Pendency of Cases

*Court No.: | Select '|
*From Date: [ 02-02-2015 | “To Date: [ 02-022015 [l i)

Figure 43: Nature Wise Pendency of Cases screen
5. Select the court number from the Court No. select box.

6. To choose date other than the Current Date, select the From Date and To Date
using the calendar control.
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7. Click Go button. The system will load the View link. (Refer to Figure Number 44)

¥ / DJPMC / Nature of Case Pendency / Report | 1Y E o Co@o0o @O0

Nature wise Pendency of Cases
“Court No.: | 1-SHRI SUMANT M. v |

*From Date: [ 02-02-2015 |54 “To Date: [ 02022015 [ IR

View

View link

Figure 44: Nature Wise Pendency of Cases screen with View link

8. Click the View link, the system will display the Nature Wise Pendency of Cases
report according to the selected period. (Refer to Figure Number 45 )

£t / DJPMC / Nature of Case Pendency / Report [Search 'Y B (7} Ooceoe0

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.
Nature wise Pendency of Cases From:02-02-2015 To: 02-02-2015

S.No.Case Type Nature Filing Disposal Pending
Civil M.A.
1 Condonation of Delay 1] 1] [i]
= 2 Restoration o a o
3 Transfer Petition 1] o 14
i Sub Total: o o 14
MA.CP.
E 1 Ulsec 166 MLV. Act. o o 61
ﬁ 2 Ulsec 163-A M.V, Act o o 2
Sub Total: o o 63
Sessions Case
1 302 IPC Cases o o 19
2 Other than 302 IPC o o 5
3 Women Attrocities o o 3
4 Other than [PC Case 1] o o
Sub Total: o o 27
Cri.Appeal
1 Against Judgment of Asstt. Sessions Judge ] 1] o
2 Against Judgment of |.M.F.C. [i] a [
Sub Total: o o 6
CriM.A.
1 Transfer Petition 1] ] B
2 Relaxation of Condition 1] ] o
3 Condonation of Delav 0 0 2

Figure 45: Nature Wise Pendency of Cases Report

9. The report will display the details given below:

e S. No. (Serial Number)
e (Case Type

e Nature

e Filing

e Disposal
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e Pending

10. The mandatory field is marked with an asterix (*). Please fill the mandatory

fields.

6.1.4. Party Wise
This report generates party wise list of pending cases.

X 7 DISTRICT AND SESSIONS COURT AURANGABAD Logout B NC2.0
2 court =
eCo Hf‘fIS DISTRIC ¥ SHRI SUMANT M. KOLHE 02-02-2015

T A £/ DJPMC / [Search Y 00 0000 ecC

TR

=
Reporis

Balance Sheet

Click “Party Wise”

Partywise
Iviontnly Statemel
Cases Listed
Unit Details
Moster List
Moster List
Maharastra Navigation
Data Health Card ggggg
Appeals o
Information

Plead Guilty @

FIR Details (+]

Process

Figure 46: Navigation for "Party Wise Pendency Report" screen

To access the Party Wise Pendency Report screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.

2. Then, click Pending Reports sub menu followed by Party Wise. (Refer Figure
Number 46)

3. When you click on Party Wise sub menu, the “Party Wise Pendency Report”
screen is displayed. (Refer to Figure Number 47)

4. You can view the Party Wise Pending Report for Civil and Criminal cases. By
default Civil is displayed as the selected option.

5. For Criminal cases, select the Criminal radio button.
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f / DJPMC / Partywise / Report [Seach.. ]V 0 @ OceoecC

Party wise Pendency Report

*CourtMo. | 1-SHRISUMANT M. ¥

& Civil & Criminal

Furpose of Listing: | Additional Issues-37 v

Sub Purpose: | Select A

Figure 47: Party Wise Pendency Report screen

6. Select the court number from the Court No. select box.

7. Enter the party name in the Party Name select box.

8. By default the Civil option is selected. If you want to view the report for Criminal
cases; select the radio button for Criminal.

9. Select the purpose of listing from the Purpose of Listing select box.

10. Select From Date and To Date from the calendar control.

11. Click Go button. The system will load the View link. (Refer to Figure Number 48 )

Party wise Pendency Report

*Court No.. | 1-SHRI S.L PATHAN, ¥ |

*Party Mame: | patil |

& Ciil 2 Crirminal

Furpose of Listing: | Select '|

Sub Furpose:

Select v |

*From Date: [ 21122014 [ *To Date: 21122015 [ 2R}

V'EWI
View

Figure 48: Party Wise Pendency Report screen

12. Click the View link. The Party Wise Pendency Report is displayed. (Refer to Figure
Number 49)

13. The _mandatory field is marked with an asterix (*). Please fill the mandatory

fields.
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DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI S.L. PATHAN
Principal District and Sessions Judge, Abad.
Party wise Pendency Report From:21-12-2014 To: 21-12-2015

Stage:Appearance 67
Applying Party Name:Kachru Patilba Shirsath VS Suryabhan Dhondiba Gaike

Case No. Date of Filing Date of Filing

Civil M.A/100297/2015 10-09-2015 02-12-2015

Stage:Steps_Unready 29

Figure 49: Party Wise Pendency Report

6.2 Balance Sheet

This option provides the facility to generate the Balance Sheet (Current Pendency)
of the court. The list of cases pending as on date in a particular court is generated.
The report is generated Case Type wise, Case Nature wise, and Year wise.
Classification based on Ready (R), Unready (U) and Stayed matters is also
generated. At the end of the Balance Sheet, Case Type wise, Year wise summary is
also generated.
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Y
PCOIH’ILS DISTRIC * SHRI SUMANT M. KOLHE EouIt 30-01-2015 2

’ DISTRICT AND SESSIONS COURT AURANGABAD Logout B NC2.0
Elomie 4l &/ pJpMC 1 [Search Y e 000 o e ¢

Case 1
Proceedings ©
Litigant

i
Proceedings o
Reports
Criminal
Summary
Reports

Salance Sheet

SRR o R
. 1

[ E

Pending Reports

Menthly Statement
Cases Listed

Unit Details
Moster List

Moster List
Maharastra

Data Health Card

Figure 50: Navigation for "Balance Sheet" screen

To access the Balance Sheet screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Balance Sheet sub menu. (Refer Figure Number 50).
3. When you click Balance Sheet sub menu, the “Balance Sheet” screen is displayed.
(Refer to Figure Number 51).

4. You can view the Balance Sheet for Civil and Criminal cases.

5. By default Civil is displayed as the selected option. For Criminal cases, select the
Criminal radio button.

X / DJPMC / Balance Sheet / Report (Search |V 0 @ Ooceoeo

Balance Sheet

®iCivil O Criminal

*Court No.: | Select v |

Figure 51: Balance Sheet screen

6. The system will load the cases according to the selection of Civil or Criminal cases.
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7. Select the court number from the Court No. select box.

8. Click Go button. The system will load the View link. (Refer to Figure Number 52).

X | DJPMC / Balance Sheet / Report | | Y 0l ® Oo0coeoe®co.

Balance Sheet

2\Civil "' Criminal

“Court No.:| 1-SHRI SUMANT M. v|

View link

Figure 52: Balance Sheet screen with View link

9. Click the View link. The system will load the Balance Sheet of the current date.
(Refer to Figure Number 53)

10. The Balance Sheet Report displays the total count of each Case Type pending in
the particular Court No.

11. It also displays the classification based on Ready (R), Unready (U) and Stayed
matters.
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1 / DJPMC / Balance Sheet / Report

2007(1)
E R(1) 100099
2009(1)
E R(1) 100317
2010(24)
R(22) 100003 100008 100025 100031 100037 100045
100066 100075 100082 100108 100124 100127
100213 100215 100249 100251 100256 100258
100267 100279 100285 100326
u() 100040 100301
2011(21)
R(19) 100025 100044 100061 100075 100104 100130
100174 100175 100193 100201 100225 100226
100227 100250 100255 100273 100275 100305
100332
u(2) 100216 100217
2012015

DISTRICT AND SESSIONS COURT AURANGABAD

IN THE COURT OF:SHRI SUMANT M. KOLHE
IN THE COURT OF:Principal District and Sessions Judge, Abad.
Balance SheetAs on Date :30-01-2013

B @ Coe®eo0

Civil Appeal(90)

Figure 53: Balance Sheet Report

12. The Balance Sheet also displays the Summary of the total cases. (Refer to Figure
Number 54).

£k / DJPMC | Balance Sheet / Report

DISTRICT AND SESSIONS COURT AURANGABAD

IN THE COURT OF:SHRI SUMANT M. KOLHE

IN THE COURT OF:Principal District and Sessions Judge, Abad.

Balance SheetAs on Date :30-01-2015

I @ Cceee0

-

Summary of Balance Sheet

Case Type Year Ready Unready|Stayed|[Not Defined |Total

Civil Appeal(90) 2007 1 0 0 0 1
2009 1 0 0 0 1
2010 22 2 [t] 0 24
2011 19 2 0 0 21
2012 12 3 0 0 15
2013 15 12 0 0 27
2014 1 0 0 0 1
Total 71 19 0 0 90

Civil M.A.(55)

Transfer Petition 2014 4 4 0 0 8
2015 0 6 0 0 6

Civil M.A.Other 2009 0 1 0 0 1
2010 0 1 0 0 1
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6.3 Data Health Card

eCourtlS oistric ~

Home

y Reports

Balance Sheet

P

Cases Listed
Unit Details
Moster List

Moster List
Maharastra

Data Health Card

Appeals
Information

Plead Guilty
FIR Details
Process

Mediation

[ port
Monthly Staternent |

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

PARE- AT [Search 'Y

Click “Data

Logout (£ NC2.0
02-02-2015

0@ OO0 e 0 eCcC

To generate various reports, monitor pendency and to provide services to Advocates and
Litigants, data should be entered properly. It is possible that the data of the cases may
have been missed while entering or incorrectly entered. Data Health Card provides the
facility to get the glimpse of case wise correctnes of the data and also prompt for missing

Figure 55: Navigation for "Data Health Card" screen

data. The Cases can be noted and the Data can be updated.

To access the Data Health Card screen, follow the steps given below:

1.
2.
3.

On the Navigation pane, click the DJPMC menu.
Then, click Data Health Card sub menu. (Refer Figure Number 55)

When you click Data Health Card sub menu, the “Data Health Card” screen is

displayed.

You can view the Data Health Card for Civil and Criminal cases. By default Civil is

displayed as the selected option.
For Criminal cases, select the Criminal radio button.
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6. Also, you can view the Data Health Card for Inconsistent and All Records. By
default All Records is displayed as the selected option. (Refer to Figure Number 56)

£ / DJPMC / Data Health Card / [ 'Y (+] ® OceocecC

Data Health Card
®) Civil Criminal

® All Records Inconsistant

Figure 56: Data Health Card screen

Procedure
1. By default Civil is displayed as the selected option. For Criminal cases,
select the radio button for Criminal.
2. By default, All Records is displayed as the selected option. For Inconsistent
option, select the Inconsistent radio button.
3. Click Submit button. The system will load the View link. (Refer to Figure

Number 57)
£ / DJPMC / Data Health Card / [Searc 'Y (+] @ Ooeoeo0
Data Health Card
® Civil Criminal
® All Records Inconsistant

View

—— Viewiin

Figure 57: Data Health Card screen with View link

4. Click View link. The Data Health Card report is displayed. (Refer to Figure
Number 58)
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Click for
Case History

4 of the case ard | Search | Y © @ Coeocecoc
N
= Data Health Card
= No. of
Advocal
Case No. Re;’;‘::t{n l;‘:,u‘;g P\?\ri“il:s Address||Advocate| Code [|Act|Section||Nature U;?' o
Single codes Parties

L\ ‘Word
L1 M 10-04-2007 | 10 10 2 2 1] 1 10 J[10
[2 [[|2Niarneaieoozizoone, [ 05-12-2000 | 4 1 1 1 1 1 2 || a
2 3 || Civil Appealf/100008/2010 || 06-01-2010 || 2 2 2 1 1 2 || 2
i 4 || Civil Appealf100025/2010 || 19-01-2010 | 3 3 2 1 1 1 3 |3
g 5 || Civil Appealf100037/2010 || 30-01-2010 | 5 5 2 1 1 1 EE
& 6 || Civil Appealsf100040/2010 || 02-02-2010 || 10 10 2 2 1 1 10 |10
7 || Civil Appealriooodspolo || o6-02-2010 | 3 3 2 1 1 1 3 |3

Figure 58: Data Health Card report

5. The report will display the details given below:

e Sr. No. (Serial Number)

e Case No. (Case Number)

e Date of Registration

e No. of Parties

e Number of Parties With Single Word
e Address

e Advocate

e Advocate Code codes

o Act
e Section
e Nature

e No. Of Parties in local language
e Address in local language

In the above figure 208, see the Sr. No. 3 , Case Civil
Appeal/100008/2010, here the No. of Advocates are 2 , but data of
Advocate Codes is not updated for both the advocates , hence the

Advocates 2 is displayed in “RED” colour.

This means that the data entered is inconsistent.
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6. Each Case No. is displayed as a hyperlin

click this link the Case History of that particular case is displayed. Refer to

Figure 5 for Case History.

7. Query Builder

Most often pendency or disposal of the cases is monitored based on various parameters.
The parameters are not known in advance. However the end result is the requirement of
count of the cases and list of the cases satisfying the query raised by management. Query
Builder is a dynamic and powerful tool that satisfies most of the requirements of Judicial
Management and answers many simple and complex queries instantly. The tool can be
used for various purposes and is easy to use. Following examples will help understand how

qguery builder answers the commonly raised queries.

Query no. 1: How many Criminal Cases are pending for Judgment?

Procedure

1. Select the type radio button 'Criminal’

2. Select the status radio button 'Pending'’

3. Select the Purpose of Listing Judgment'

4. Give the report title as ' List of Criminal Cases Pending for Judgment'

k| Civil Appealf] 000372000 When you

A

1 / Query Builder /

DISTRICT -

Type

DISTRICT AND SESSIONS COURT AURANGABAD.

SHRI R.V. DESHMUKH

Query Builder /

-

Query Builder

® General View

2 Civil @ Criminal Both

) Detailed View

Gase Type: [ select

Status: @ Pending

© Disposal © Both

Purpose of Listing [ Judgment-1

Court Mame
Lower Court Name
Act

Advocate

Party Details: [

Date of Filing
Date of Registration
“Report Title

supuser

Logout B NC2.0
23.08-2017 3

® O O ® ® ® O

Sub Purpose: | Select

Select

Select

Police Station: [ Select

Select

AEEE

=

Select -]

Select

iminal Cases Pending for Judgment]

e —
S —

I
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AC
CASLELLA

Show 10

Sr. Mo.

8

3

(IAAF D) DISTRICT +
f / Query Builder / Query Builder /

DISTRICT AND SESSIONS COURT AURANGABAD.
SHRI R.V. DESHMUKH

X ]

Back

List of Criminal Cases Pending for Judgment
Total Number of Records: 9

~ entries
- -
+| case No. o Narms: Vs Date of Registration
ame
Spicase
ACB/100016/2004 The State Vs Rooprao 03-09-2004
Sessions State of Maharashtra Vs Madansing Mannusing
Case/117/2016 Jarwal 25-04-2018
CriAppeal/102/2016 Pareshkumar Rajeshkumar Khandelwal Vs State of 19.-05-2016
Maharashtra
Sessions State of Maharashtra Vs Nabarao Eknath Chavan Ors
Case/100233/2006 32 DF=32:2006
CriAppeal/100137/2014 Sachin Dinkar Thakre Vs State of Maharashtra 20-09-2014
Sessions The State of Maharashtra Vs Pandit Pandu Jadhav 16-08-2012
Case/100311/2012 and Oth =la
Sessions
Casel180/2016 State of Maharashtra Vs Jijabai Ramdas Shinde 11-08-2016
CriRevApp/182/2017 Pradeep Balaji Motorwar Vs State of Maharashtra 03-08-2017
Sessions
T e State of Maharashtra Vs Kailas Baburao Kotkar 06-10-2016

Showing 1 to 9 of 9 entries

supuser

Logout = NC2.0
23.08-2017 3

e |0 0O @ @ ® O

Next Date

29-08-2017

18-08-2017

22-08-2017

16-08-2017
18-08-2017

16-08-2017

16-08-2017
14-08-2017
17-08-2017

+ Previous Mext

I

Figure 60 : Result of Query No. 1

Similarly we can find cases pending for charge, written statement, or any other stage

either for Civil, Criminal or both.
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Query no. 2: How many 6 Years old Cases are pending for Judgment?
Procedure

1. Select the status radio button 'Pending’
2. Select the Purpose of Listing ‘Judgment'
3. Select the Date of Filing ‘less than’ from date '01-08-2011"

4. Give the report title as ' List of 6 year old Pending Cases, for Judgment'

Advocate:
Party Details: [

Date of Filing” | Less Than =] From Date: [01-08-2011 Jif]

SN —

Date of Registration- | Select

“Report Title: |

= DISTRICT AND SESSIONS COURT AURANGABAD. Logout B NC2.0
cCoHrl DISTRICT ~ SHRI R.V. DESHMUKH il 23.082017 3
f / Query Builder / Query Builder / [Search.. ¥ =] €@ O ©o ® ©® ® O
Query Builder
@ General View © Detailed View
Type: © Civil () Criminal @ Both
Case Type: | Select =1
Status: @ Pending ) Disposal ) Both
Purpose of Listing- | Judgment-1 = Sub Purpose: [ Select [=]
Court Name: Select -~
Lower Court Name: | Select = Police Station: | Select [=]
Act: Select -~

!

Figure 61: Query no. 2 Selection

List of 6 year old Pending Cases for Judgment
Total Number of Records: 4
Show 10 ~ entries
Name Vs

- - DISTRICT AND SESSIONS COURT AURANGABAD. Logout & NC2.0
CAC eI i {S) p1STRICT ~ SHRI R.V. DESHMUKH b bl 23082017 =3
£ s Query Builder / Query Builder / [Search.. | ¥ B @ O 0o ®e @ ® O
Back

Sr. No. 4| case No. .r‘ Date of Registration Mext Date
ame
SpiCase
APB100016/2004 | The State Vs Rooprao 03-09-2004 29-08-2017
RCA/100112/2010  Maruti Laxman Mhaske Vs Satish Gangaram Jaikar 27-04-2010 16-08-2017
RCA/100196/2009  Deorae Sandu Dandge Vs Ramlal Bhika Mangurale 04-08-2009 17-08-2017
Sessions. State of Maharashtra Vs Nabarao Eknath Chavan Ors
Case/100233/2006 | 32 07-12-2008 16-08-2017
owing 1 to 4 of 4 entries @ Previous Hext

[

Figure 62: Result of Query no.2
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Query no.3: How many 5 Year Old pending Cases are arising from a Particular Police
Station?

Procedure
1. Select the status radio button 'Pending'’
2. Select the Police Station 'City Chowk'
3. Select the Date of Filing ‘less than’ from date '01-08-2012’

4. Give the report title as ' List of 5 year old Pending Cases, from City Chowk
Police station’

= rC DISTRICT AND SESSIONS COURT AURANGABAD. Logout £ NC2.0
ACILIAYI>) DISTRICT + SHRI R.V. DESHMUKH el 23082017 11
¥ / Query Builder / Query Builder / [Search.. 1Y B ® 0O CcC e @ ® O
Query Builder
® General View © Detailed View
Type: © Civil @ Criminal @ Both
Case Type: [ Select -]
Status: @ Pending © Disposal © Both
Purpose of Listing: | Select =l Sub Purpose: | Select =1
Court Name: [ select -
Lower Court Name: | Select - Police Station: | CITY CHOWK-1 [-]
Act: | Select -

Advocate:
Party Details: [C]

Date of Filing: | Less Than =] From Date: [ 01-08-2012 [
Date of Registration: | Select =] FromDate:| [l

“Report Title: |

Figure 63: Query no.3 Selection
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~ v DISTRICT AND SESSIONS COURT AURANGABAD. Logout Enc20
eCourtlS SHRIRV. DESHMUKH supuser 22082017 2
12/ Query Builder / Query Builder / Gerch. Y ERC) Qoeo0eo0
“
Back
List of Cases arising out of City Chowk Police Station
Total Number of Records: 17
Show[10 ] entries
51 No. Case No. petioner Name Vs Respondent Date of Registration | NextDate
1 ppiCasy State of Maharashira Vis Kaduba Shyamrao Awhad 06-11-2008 01092017
= MSEBI10020212008
2
pl Case Maharashtra State Elec Dist Co Ltd Abad Vs Bhagwan
g 2 MSEB/100195/2009  Senaji Devkar 16-12-2009 06-09-2017
3 Sessions The State of Maharashira Vs Sk rshad Sk Ekbal
& 8 Case/10024472010 | Ahmed 11062010 ir-os-2017
Sessions The State of Maharashira Vs Abdul Hafiz Abdul Kasim
4 CaseH003752010  Shaikh 222010 1052017
5 SpiCase The State of Maharashira Vs Vithal Staram Sulane | 16-01-2011 2082017
ACBI10000472011
6 NOPS S The State of Maharashtra Vs Sk Kayyum Sk Ahmed 23-08-201 28-08-2017
Case/100003/2011 !
ssions
7 Case/10034172011 The State of Maharashtra Vs SkMujib Manju SkHabib 25-08-2011 23-08-2017
essions
8 Sesons oy | The State of Meharashira Vs Gautam Kach Pagare 13082011 2082017
Sessions
9 Case 10035312011 The State of Maharashtra Vs MohdFaroq MohdSiddique ~ 12-09-2011 06-09-2017
ssions. The State of Maharashtra Vs Gurubcchan Kairuram
1o Case/100400/2011 Sirsawal 1210201 16:062017
Showing 1to 10 of 17 entries 4 Previous Next v

Figure 64: Result of Query no.3
Query no. 4: How many Appeals are pending from some a particular Subordinate Court?
Procedure
1. Select the status radio button 'Pending’

2. Select the Subordinate Court '2 nd Jt. Civil Judge J.D. J.M.F.C. Vaijapur'

3. Give the report title as ' List of Pending Appeals, from '2 nd Jt. Civil Judge J.D.
J.M.F.C. Vaijapur' Subordinate Court

o e e =
eCourtlS [osmicr - ekl e @
& | Query Builder | Query Builder | [ — ) @ o=l W-N N-)
. ) ® General View O Detaded View
© Criminal_® Both
ending O
Purpose of Listing [ Select Sub Purpose: | Select -]
Court Name: [ saiect
Lower Court Name: | ana 2:Coal Juge 2 Police Station: [ select =l
At svac
Aot |
Party Details: []
Onte of Fing: [ selea Bl From Date:
Dste of Registration: | ~] From Date: |_
"Report Title: | ppeals anising out of JMFc vanapur
| submic |

Figure 65: Query no.4 Selection
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DISTRICT AND SESSIONS COURT AURANGABAD.

eCourtlS SHRIRV. DESHMUKH
£t 1 Query Buider / Query Builder | Geach. Y

Back

List of Appeals arising out of JMFc Vaijapur
Total Number of Records: 6

Show[10_+]entres
Silo. | CaseMo. Fetoner Name Vs Respandent Date of Registration Next Date
1 RCA/I0M43172012  Rajaram Vithal Walunj Vs Rengnath Gangadah Mote 07072012 18082017
> 2 RCAM0M4322012 | Rajaram Vithal Walunj Vs Rangnath Gangachar Mote  07-07-2012 17.082017
g s Renoteraprs | Somsbaasahet A Vs Pazsam St 131 -
H 4 o Sudhakar Kachru Ghuge Vs Ambaj Mehadu Mugale | 24-07-2017 16082017
5 RCA/00199/2015 X‘;“‘:‘S“ags:r””“’ HeninimptsRan Rt 0208205 2082017
. Wowsao K TImbok S s Antargh Pctn 208201 ot
Showing 110 6 of 6 entries 4 Previous Next p

Logout B NC20

supuser 2082017 3

CQoeo0oeo0

Figure 66: Result of Query no.4

Query no.5: How many Criminal Appeals are pending against Judgment of a particular

subordinate court?
Procedure

1. Select the type radio button 'Criminal’

2. Select the Case type 'Cri. Appeal’

3. Select the Status radio button 'Pending'’

4. Select the Nature ' Against Judgment of J.M.F.C.'

5. Give the report title as 'List’.
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eCourtlS osmc <

£ | Guary Bullder | Query Buildar |

Trpe: OCMI @ Criminal
Case Type: [

Ststus ®

Purpose of Listing:

Coun tiame

Lower Coun Name

e |

Advacats

Paty Detals: [

Date of Filing: |

Date of Regitration

Report Title: | list

V. DE SHMUKH

@® Ganeral View O Datailed View
O Both

© Both

T‘ From Date:
=] From Date

Sun Purpase: [ Selecs Z

Haturs

Potce Station: [ Saiea 1]

B ucao
22082017 3

Coeeeo

Figure 67 : Query no.5 selection

SHOW MENU

eCourtlS

2 7 Query Buider | Query Bunder 1

DISTRICT AND SESSIONS COURT AURANGABAD.
SHRIK.V. DESHMUKH

[Searen. ]V

Show 10| entries

snNo. | CaseNo.
1 CrlAppeal/ 10000772015
2 CriAppeal/ 10007812013
3 CriAppeal/2/2016

4 CriAppeal/ 1000052015
5

CriAppeal/ /201

o CriAppeal1 10000012014
7 CriAppeali312016

0 CriAppealI 10001212014
9 CriAppeal 10010412013
10 CriAppeal/ 10000912014

Showing 1t 10 of 1,078 enfries

Back

Tist
Total Number of Records: 1078

Petitioner Name Vs Respondent
Name

State of Maharashtra Vs Jagdish Badrinath Vywahare
Tha Stats of Maharashtra Ve Balu Ramrao Birara
Kailash Mohanlal Agrawal Vs State of Maharashtra
Pankaj Shritain Chiavan Vs Slale uf Maharashlia

Ritesh @ Golu Shantilal Agrawal Vs Stata of
Msharashtra

Rajesh Madhukarrao Dahiwalkar Vs The State of
Maharashtra

Yogiraj Santram Akolkar Vs Mahadeo Ganesh Thatte

Hiraman Sukhaj Ubale Vo The State of Maharashtra

Shaikh Riyaz Sk Hussain Vs Taslimbano Shaikh
iyaz

Anil Sukhdeo Shejwal Vs The State of Maharashira

Date of Registration

08012015

03012015

0601201/

07012014

05012016
08012014

03052013

07012014

Next Date

30-08-2017
16-08-2017
19082017
14-08-2017

23082011
22092017

18082017
2208 2017

29-08-2017

24-08-2017
< Previous Next p

Logout BNC20
22.08-2017 0

Ooeoeo

supuser

Figure 68: Result of Query no. 5

Query no.6: How many Civil Appeals are pending which are filed by Senior Citizen

Women?

Procedure

1. Select the type radio button 'Civil'

2. Select the Case type ‘R.C.A.’
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. Select 'Party Details'

. Select ‘Petitioner’

. Select the Age ' Greater than ' enter 60

. Give the report title as 'List’.




eCourtlS pswicr )

1 / Query Builder / Query Builder /

DISTRICT AND SESSIONS COURT AURANGABAD.
SHRIR.V. DESHMUKH

[E=Er—

Query Builder
@© General View O Detailed View
Type: @ Civil O Criminal O Both

Case Type

Status: @ Pending O Disposal O Both

Purpose of Listing: | Select

Court Name: | Select

Lower Court Name: | Select

Act: | select

SHOW MENU

Party Details: (4

Party Name:

Advocate

@ petitioner O Respondent O Both

Gender O Male  @© Female O Other

District: | select

Town: | Select

Taluka: | Select

Date of Filing: | Select &
Date of Registration: | Select v

Select
Nature:

Organisation Details (]

Ward: | select

|

Village: | Select

From Date i}
Fomose ||

Logout BNC20

supuser 23082017 &

CQoeoeo0

“Report Tite: [ Uit
.
Figure 69: Query no.6 selection
g DISTRICT AND SES SIONS COURT AURANGABAD. Logout BNC20
eCourtlS SHRI R DESHMUKH ST gp0n2017 3
N T e T R e — 5 Coeoceo
Back
List
Total Number of Records: 19
Sr.No. “| Case No. :::":"“ Name Vs Respondent Extra Parties (P/R) Date of Registration Next Date
Ayyublhan Chandkhan Vs
- 1 RCA/000192011 | AYYubkhan Chandihan Ve Sugrabi Bismillahkhan(EP) 12012011 14082017
z Bismilla Begum Allauddin Khan Vs
g 2 ReAMO03s02000 | [eTie Begum Alaudin Khan v 12-102000 31082017
s 5 RCAM00022/2008  Vimalbal Ratania Jain Vs Mohd Shabir 2012008 o
5 Mohd Karim
Anysayabai Babulal Kothari Vs
4 RCA/100050/2011 | Madanmohan Gopalprasad Dube Sidharth Nandkumar Ghodie(EP) 28012011 01-09:2017
palp
Deceased
5 RCA/I00056/2010 | S2ngubal Pralthad Dahihande Vs Uttam 18022010 28092017
Sanduj Gaire
Maimunabegum Shaikh Raheman Vs
6 RCA/00121/2007 | Mohammad Mustaq @ Mastu Md Issaq 07-06-2007 30082017
ors
Machurabai Supadu Bangare Vs
7 RCAMOD1502009 | oS uosd Dangar Narayan Supadu Bangare(EP) 16062009 14082017
8 RCAIM0015512009 | Sralinibai Vasantrao Gajre Vs Ajay 17-06-2009 22082017
Vasantrao Gajre
9 RCAMOD2042011 | B2bu Kashiam Rathod Vs Chagan Lala  Grigygngi etha Rathod(EP) 18062011 14082017
Yassen khan Munirkha Pathan Died Vs
10 RCA/100205/2011 | Shamsherkhan Sardarkhan Pathan Maryambi Yaseen Khan Pathan(EP) | 20-06-2011 22082017

Figure 70: Result of Query no.6

Query no. 7: How many Civil Appeals filed by Women are pending who are Senior
Citizens or have now turned Senior Citizens (at the time of filing may not be senior

citizen).

Procedure

1. Select the type radio button 'Civil'

. Select the Case type ‘R.C.A.’

2
3. Select 'Party Details'
4. Select ‘Petitioner’

5

. Select the Gender 'Female'
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6. Select the Age ' Greater than ' enter 60

7. Check Current Age
8. Give the report title as 'List’.

SHRI R PFSHMLKH

eCo
EYET

Query Builder
© Cionaral Vi OO Detailed Vie w

SHOW YENU

Figure 71: Result of Query no.7

EEE=IES S g

DISTRICT AND SESSIONS COURT AURANGABAD. ogonr B N2
SHRI R.V. DESHMUKH o 22082017 I

S — o e Coeeeo

Rack

List
lotal Number of Records: 113

Setlo. 4] Case No. Potiioner Hamo Ve Rospondont | g, Dato of Rogiatation | Noxt Dato
1 Reaoomz2 | S Viagh Ve Bhagiathi P 02012012 oros2017
z s
g pe
5 Mo oo Ve A reors soss
5 ReAooE3s2006 ol ve za 24012008 21052017
i
§
Sunil Kaly Bhale Vs K: labs e
3 RCA/100226/2011 unil Kalyan Bhale Vo Kamalabat s 1807 2011 18 08 2017
Koo Bhare sh
Jomoclaes Shlkh Gari Vo Bancbos soro .
. Rcarosotinor | amesisee Sh s oso12012 23082017
Ko
Shogwan Shom Povor Vo Gopaboi | 6o s .
5 Reaosaasitos | Shoovan Sho < 27 11109 04082017
bt
. Rearoomnurzorz | Fpke 03012012 30082017

N

Figure 72: Result of Query no.7

Query no. 8: How many 7 year old Cases are pending which are filed against women?
Procedure

1. Select the type radio button 'Both’
2. Select the status ‘Pending’

3. Select 'Party Details'

4. Select ‘Respondent’

5. Select the Gender 'Female'

6. Select the Date of filing ' Less than ' enter Date ‘01-08-2010’
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7. Give the report title as 'List'.

. . DISTRICT AND SESSIONS COURT AURANGABAD. umuser Logout B NCZ0
eCourtl [osmwer ~ SHKIR.V. DESHMUKH 23082017 3
£/ Query Buider / Query Butger / [EEr— 4 SR cCoeoeo

Query Builder

@ General View O Detailed View

Type: O Civl O Criminal ® Both Seloct
Status: @ Pending O Disposal O Both

Purpose of Listng: | Select S Sub Purpose: [ select
Cout Name: [ select -
> TS| seec E F—
g Act: [ selet -
] ey
Party Details: £
O Pottioner ® Rospondert O Both Orgarisation Detais ]
Pany Name: Religion/Caste: | selec -
Gender Ottas ®Tarmate G0 o T
Dot [sdex ]
Toun: [ scloct = W=
Tatuk: | seloct S Village: [ select -
Date of Filing: | | ess Than ~ From Date- [ 01-na-2010 [
o E S | B
RepotTie [ ]
. .
.
Figure 73: Query no.8 selection
USSR e e W v =
. . DISTRICT AND SESSIONS COURT AURANGABAD. Logout B NC20
eCourtlS SHRIRV. DE SHMUKH supuser 23082017 @
£ 1 Query Builder / Query Buikder / [seaeh.. Y b ® Ooeoeo
Back
List
Total Number of Records: 38
Show[10_ ] entries
Sr.No. 4| Case No. Petitioner Name Vs Respondent Extra Parties Date of Registration | Next Date
Name PR
Shaifa Khatoon Abdul Rahim(ER),
Syed Naimudin Sk Mohiuddn(ER),
= Al Mohd. Khan Ahmed Khan(ER),
g Lara Khatoon Wahed Mir Khan(=R),
H Syed Sirajuddin Sk Mohiuddin(ER),
S Ismatnussinsa Begum Sk.
5 Mohd Yusuf Mohd Ismal Vs Nohiuddin(ER),
L RCAJI0003512006 iy nnisa Begum Ahmedkhan |smatnussinsa Begum Shaikh s 2S00
Nohiuddin(ER),
Mushtag Khan Ahmed Khan(ER),
Niukftar Khan Ahmed Khan(ER),
Fayaz Khan Ahmed Khan(ER),
At Knan Ahmed Khan(ER).
Zafar Khan Ahmed Khan(ER)
Bhaguan Sham Pawar Vs Gopabai  Ganpat Rama Pavar(ER) » o
2 RCA/00245/1998 Vitthal Pawar Kachru Bajirao Pawar(ER) 27111998 04-09-2017
Punabai Ganesh Gaikans(ER),
Nirmalabai Somnath Sarsande(ER),
Champabai Sandu Bhagure(ER),
Punabai Jawaral Sarsande(ER).
Sonabai Budhaii Gatkhane(ER),
Bhagabai Hari mle(ER),
Anna Onkar Bankar(ER),
Kailash Nagarao HaralER),
Ashok Ratan Shikhare(ER). v

Figure 74: Result of Query no.8

Query no. 9: How many 4 Year Old Criminal Cases Registered Under Indian Penal Code,
Section 302 are Pending?

Procedure

1. Select the type radio button 'Criminal’
2. Select the status ‘Pending’

3. Select Act 'Indian Penal Code'

4. Select Section ‘302’

5. Select Date of Filing ‘Less than’ enter date ‘01-08-2013’
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6. Give the report title as 'List’.

~ TS TE TS T

eCourtIS

DISTRICT AND SESSIONS COURT AURANGABAD.
SHRI R.V. DESHMUKH

e v v =

Logout B NC2.0

supuser 22002017 3

StlNo.  *| Caselo.
1 ssions
= Case/100005/2012
z B essions
s Case/100004/2013
S 3 Sessions
& Case/100018/2010
4 essions
Case/100019/2012
5 essions
Case/100032/2008
s Sessions
Case/100023/2011
= Sessions
Case/100012/2013
s Sessions
Case/100020/2013
9 essions
Case/100040/2011
0 Sessions
Case/100035/2013

Showing 1 to 10 of 77 entries.

Back

Total Number of Records: 77

Petitioner Name Vs Respondent

Date of Registration Next Date
The State of Maharashtra Vis Santosh Uttam Padul 05012012 21092017
The State of Maharashtra Vs Rameshwar Sahebrao 04012013 01002017
Jangale and Oth
State of Maharashtra V's Thagnabai Fakirchand Dudhe 15-01-2010 23082017
The State of Maharashtra V's Chhaya Vikki Khaja 1012012 26082017
Jadhav
Chandrakant Sanduji Hiviale Vs Dayaram P Bhoite 24012008 17-08-2017
The State of Maharashtra Vs Santosh Mitharam Rathod | 18-01-2011 28082017
The State of Maharashtra Vs Kailas Fulsing Kakanwal 1 0 5012 DT
The g‘i‘s of Maharashtra Vs Arjun Damodhar Sable 21012013 18.08.2017
The State of Maharashitra Vs Ajmkhan Ajikhan 2701201 23082017
The State of Maharashtra V's Anna Yadavrao Devkar 28012013 06-03-2017

« Previous Next

£ / Query Duilder / Query Duilder / Y ] OQoeeeo
Query Builder
® General View O Detailed View
Type: OcCivil @ criminal O Both
Status: @ Pending O Disposal O Doth
= Lower Court Name: | Select 5 Police Station
E Act: | indian renal Code-1 v Section: | 3u2
= Party Details: (]
. . lecti
Figure 75: Query no.9 selection
. DISTRICT AND SESSIONS COURT AURANGABAD. Logout [ NC2.0
eCourtlS pswa~ SHRI R DESHIUKH cupuser Loscut Bz
£ / Query Buikder / Query Builder / [Er ) 4 B OCoeoceo

Figure 76: Result of Query no.9

Query no. 10: How many Criminal Cases Registered Under Indian Penal Code, Section

302,Where, accused is women are pending?
Procedure

1. Select the type radio button 'Criminal’

. Select the status ‘Pending’

2
3. Select Act 'Indian Penal Code'
4. Select ‘Party Details’

5

. Select ‘Respondent’
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6. Select Gender ‘Female’

7. Give the report title as 'List'.

eCourtlS

£ / Query Builder / Query Buildor /

& U 1075316, 14/500r A R

DISTRICT AND SCSSION S COURT AURANGADAD.
SHRIR.V. DFSHMUKH

[ —

Query Builder

® Gonoral View O Uetalled View

iype: O i ® Cominal_ O ot

case Type: [ selact

Status: @ Pending O Disposal O Doth

Purpose of Listing: [ Select

Court Name: [ Scloct

Lower Court Name: | Select

Act [indian venal Code-1 ~

Advocato:
Party Details: ]

Party Name

O Peitionen_ ® Respondent O Ruth

Gendar O Mala @ Famala O Other

SubPurpose: [ Select 7]
Police Station: [ Selet 7]

Ovgemisation Dt (1

Religion/Caste.

Select

2ge [ ] Ocuren age

Ward: [ Select Z
Vilage: [ selact =

From Date: i}
Fomian [

e - nw %

oont BNC2.0

supuser 23082017 3

Qoeo®eo

Figure 77: Query no.10 selection

eCourtlS

£ 1 Query Builder / Query Builder /

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD.
SHRI R, DESHMUKH

S.No. | Case No.

Sessions
Case/ 10000512012

5 Sessions
Case/100023/2011

3 Sessions
Case/1412016

4 Sessions
Case/ 10002012013

5 essions
Case/100065/2011

s Sessions
Casel432016

7 essions
Case/100069/2012

s essions
Case/100053/2015

3 ssions.
Case/100060/2014

- Sessions

Back

Total Number of Records: 47

Petitioner Name Vs Respondent
Name

The State of Maharashtra Vs Santosh
Uttam Padul

The State of Maharashtra Vs Santosh
Mitharam Rathod

State of Maharashtra Vs Rajendra
Kisanprasad Dixit

The State of Maharashtra Vs Arjun
Damodhar Sable and Oth

The State of Maharashtra Vs Vijay
Rama Manjulkar

State of Maharashtra Vs Ajinath Deviao
Bansode

The State of Maharashtra Vs Shaikh
Wajid Gabbar Shaikh Mahemud

State of Maharashtra Vis Sayed
Kayyum Sayed Munir

State of Maharashtra Vis Shaikh Yusuf
Sk Osman

State of Maharashtra Vs Raiu Vitthal

Extra Parties

PIR)

Padmabai Kailash Ghumare(ER)
Shobhabai Mitharam Rathod(ER)

Devkabai Kisanprasad Dixit(ER)
Chaya Padmakar Dabhade(ER).
Rupali Dinesh Pathare @ Saraswati
Damodhar Sable(ER)

Jijabai Damodhar Sable(ER)

Laxmibai Rama Manjulkar(ER)
Achal Suresh Dondge(ER)

Saeeda Begum Shaikh Miya(ER)
Latifa Begam Sayyad Munir(ER)

Saliyabegum Shaikh Osman(ER)

Rekha Janardhan Shinde(ER).
Alka Hari Thote(ER)

Date of Registration

05-01-2012

18-012011

20012016

21012013

09-02:2011

10-02-2016

16-02-2012

17-022015

26022014

Next Date

21032017

28082017

07-09-2017

16-08-2017

16-08-2017

23082017

29082017

23082017

26092017

Logout @NC2.0

supuser 22082017 B

OQoeoeo

Query no. 11: How many Sessions Cases are disposed in last 1 year (2016),

Nature of Disposal is ‘Aquitted’?

Procedure

Figure 78: Result of Query no.10

1. Select the type radio button 'Criminal’

. Select the Case type ‘Sessions Case’

2
3. Select Status 'Disposed’
4

. Select Disposal Type ‘Aquitted’
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5. Select Date of Decision ‘Between’ enter From Date ‘01-08-2016’ enter To Date

’30-07-2017’

6. Give the report title as 'List’.

- DISTRICT AND SESSIONS COURT AURANGABAD. Logout B NC2.0
eCourtlS SHRIRY.DESHMUKH SUNST  gp 7 8
2 / Query Builder / Query Builder / [Search. Y 1 @ Qoeoeo0
Query Builder
O General View ~ ® Detailed View
Type: OChil - © Criminal O Both Skt .
1-302 IPC Cases
Status: O Pending @ Disposal - O Both 3-Women Attrocities v
Disposal Type: | ACQUITTED-10 v
Court Name: | select v
2 Lovr Gt e sl g Pas Stin
i
= Act: | Select v
g el
g Advocate
&
Paty Detais: [J
Date of Filing: | select v From Date [
Date of Registration: | Select v From Date: 2}
Date of Decision: | Between v From Date:| 01082016 |1 To Date: [30-07-2017 [
“Report Title: | List
Report Fields: ClAct Section  [Nature [lAdvocate [IDate of Registration  &2Date of Decision  Nature of Disposal - [IPolice Station/Fir
.
Figure 79: Query no.11 selection
v DISTRICT AND SES SIONS COURT AURANGABAD. Logout BNC2.0
eCourtlS SHRIR.V. DE SHMUKH supuser 24082017 3@
£ 1 Query Builder / Query Buider | [search. ]V S 0Ooeo0eo0
.
Back
List
Total Number of Records:217
I
Show[10_ ] enties Seach |
SrNo. | Case No. ;::"':"” Name Vs Respondent Date of Decision Nature of Disposal
5
2
& 1 Sessions Case100129/2013 The State of Maharashira Vs Difi Devehand 56 gg 515 ACQUITTED
z
g 2 Sessions Case/100002/2015 State of Maharashira Vs Suni Hiraman Dhupe | 15-06-2017 ACQUITTED
&
3 Sessions Case/100007/2010 State of Maharashira Vs Fazal Sikander Patel  108-2016 ACQUITTED
4 Sessions Case/100011/2014 Site ofMeharetira Vs Sandeep Kastinah 1.1 31 ACQUITTED
5 Sessions Case/100126/2013 e Stateof Maharasira Vs Utam Vinayek | 5 g5 901 ACQUITTED
5 Sessions Case/100012/2010 iteof aharesira Ve Mahd Mohsin Vohd g g 017 ACQUITTED
7 Sessions Case/100006/2012 E]h;unsn‘m of Maharashiza Vs Ashok Subhash g7 17 ACQUITTED
8 Sessions Case/100007/2012 e State of Meharasira Vs Sand Pannaal 94 33 7017 ACQUITTED
9 Sessions Case/100017/2014 Site of Meharestira Vs Vilha Bhimrao 23-11-2016 ACQUITTED
10 Sessions Case/100015/2015 State of Maharashira Vs Shaikh Amiar Shalkh | ¢ 10,9915 ACQUITTED
Dadamiya
Showing 1 to 10 of 217 entries 4 Previous Next b v

Figure 80: Result of Query no.11

Query no. 12: How many Civil Cases filed by Senior Women Citizen were Disposed in the
year 2016?

Procedure

1. Select the type radio button 'Civil'

2. Select Status 'Disposed’

3. Select Party Details
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4. Select ‘Petitioner

5. Select Gender ‘Female’, select Age ‘greater than’ enter ‘60’

6. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date

’31-12-2016’

7. Give the report title as 'List'.

DISTRICT AND SESSIONS COURT AURANGABAD.

Logout B NC20

eCourtlS osme - SHRIR\. DESHHUKH SUPUSET 3082017
£ ( Query Builder / Query Builder / [Gearh. Y B OQoeoeo
Query Builder
@ General View O Detailed View
Type: @ Civil O Criminal O Both
Status: O Pending @ Disposal O Both
Disposal Type: | Select ~
Cout Name: | Select v
S Lower Court Name: | Select ~
é Act: | Select v
§ Advocate:
© Party Details: [
@ Petitioner O Respondent O Both Organisation Details []
Party Name: Religion/Caste:
Gender O Male @ Female O Other Age: O Curent Age
District: | Select v
Town: | select © Ward:
Taluka: | Select v Village:
Date of Fiing: | Select v From Date iz}
Date of Regiseaton | select v From Date: [
Date of Desision | Between  |+] From Date: [01-01-2016_[ To Date: [ 31-12-2016 |
“Report Tite: | List
Figure 81 : Query no.12 selection
. .
. DISTRICT AND SESSIONS COURT AURAUGABAD. Logout BHczo
eCourtlS psmwar <] SHRIR.. DESHMUICH SUUST 53002017 @
A/ Query Builder | Query Builder / Gera. Y S OQoeoeo

Back
List
Total Number of Records: 200

Petitioner Name Vs Respondent _ | Extra Parties

it Date of Registration * | Date of Decision
1 MACP/00270/2013 | S@Y2bai Ramchandra Bhivsane Vs y o b iackry Bhivsane(EP) 09-04-2013 1012016
s State of Manarashirs
2 civil Mangal Sakharam Kskde Vs State of N
£ 2 e o000t | ongel Sald Kaduta Natha Kakde(E?) 10012014 20042016
- 3 LRMA/32016 iR Er s Vs SRR Ramrao Namdeo Borde(EP) 16-022016 18-022016
3 Maharashtra
Saebrao Putlai Farcade Vs
4 MACP/D0051/2014 | Dhisional Manager Lrited India Asha Sudam NalawadeiEP) 2012014 2122016
Insurance Com Ltd Aurangabad
Chanchalabai Shivchand Surzna Vs
5 Civil MA12/2016 | Shanilll Ctandmal Saklecha Died 12012016 02022016
[Rs
6 RCAM0003212015 | ohd Moizul Hasan Abdul Aziz Vs | 7o paponum Sk Badruddin€P) | 16-01-2015 28072016
Sesma Quazi Mohd lsmai
7 MACP/00058/2015 | Minhal Begum Zaker Khan VS ICICI |y, o1, khan Wahed Khan(EP) 02022015 06-06-2016
Lombard General Insu Co Ltd
Ranjana Raghunath Dinwal(EP),
. MCAMO12005 | Prayagabaidagnanaih Dikval Vs Kantabai Madhukar Shehan(EP). | 4 o1 o0 -
Suochana Raghunath Dahivil Dayreshwar .agannath
DihiwalEP)
. [ Sarsabai Dada Kusekar Vs State of 00022016 -

Mzharashtra

Figure 82: Result of Query no.12

Query no. 13: How many Criminal Cases were disposed by District & Sessions Judge No.

5, in the year 2016.
Procedure

1. Select the type radio button 'Criminal’
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2. Select Status 'Disposed’

3. Select Court Name ‘District and Sessions Judge No. 5’
4. Select Party Details

5. Select ‘Petitioner

6. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date
’'31-12-2016’

7. Give the report title as 'List'.

T OSSO A ST TR < e v W v =
. y DISTRICT AND SESSIONS COURT AURANGABAD. Logout BNC20

eCourtlS SHRIR. DESHHUKH PSS pygpa07 @

& / Query Builder / Query Builder / [ ) 4 0 e Qoeoeo0

Query Builder
O General View @ Detailed View
Type: OCivil_ @ Criminal O Both

Case Type

Status: O Pending @ Disposal O Both
Disposal Type: | Select v

Court Name: | 5-District Judge-5 and Addl. Sessions JL ¥

LowerCaurtName: | select B Palce Staton

Act: | Select v

Advocate:

SHOW MENU

|

Party Details:

DateofFilng: [ select Y] From Date: ]

Date of Registration: | Select v From Date 2]

Date of Decision: | Betueen v From Date: [01-01-2016 [E3 To Date: [31-12-2016
“Report Tite: | List

Report Fields: [JAct Section  [Nature [JAdvocate  Date of Registration  Date of Decision  MNature of Disposal - [IPolice Station/Fir

=]

Figure 83 : Query no.13 selection

. , DISTRICT AND SESSIONS COURT AURANSABAD. Logout BHic20
eCourtIS psme - SHRIR.Y. DESHHUKH S posa0r @
£t 1 Query Buider / Query Buider / (Berh.. Y 0 e 0ceo0w®0
h
Back

List
Total Number of Records:386 T~
o | €50 |

Show[20_v] enties Seack[ |

Si.No. | Case No. Petitioner Name Vs Respondent Date of Decisicn | Nature of Disposal
>
z 5t
a 7 CriBail AppIn/l02E712015 i in L ek s a el 21012016 JUDGMENT
= Mararashta
g | .
z 12 Sessions Case/100007/2008 g‘:‘"f of Mcharasht:a Vs Sk Jameer Sk 39 44045 JUDGMENT
£ CriBail AppIn/10224712015 e U SR DaT 22012016 JUDGMENT
Maraasht
[ Spl Case MSEB/100021/2003 Sxto of eharashra Vs Sk Saleen Sk 1 012016 COEROMISE BEFORE
378 CriBail AppIn/102251/2015 m” T m Rt S e ot 25012016 JUDGMENT
lanarashtra
380 CriBail Appin/1512016 ;f"‘ @ Amol Ganesh Tharge Vs State of | ¢ 416 JUDGMENT
lanarashtra
380 CriBail Appin/5/2016 g:::[ﬁ Cz“snl: é“n’?f\;:hz’:::ﬁ:“‘ﬁ" 26012016 JUDGMENT
; Sachin Anra Kusalkar Vs State of DISPOSED OF
150 CriMA/100108/2014 Manarashtra 06-01-201€ OTHERWISE
289 CriAippeall 10025012010 :{mﬁ;:;‘:ys“"am"g Vs The Sate | 7045016 JUDGMENT
229 CriAnneal 1017972010 Pushpabai Kishznrao Bhojane Vs 08-01-201F JUNGMFNT. v

Figure 84 : Result of Query no.13

Query no. 14: How many Cases, filed by Women, and disposed by District & Sessions
Judge No. 5, in the year 2016.
Procedure
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1. Select the type radio button 'Criminal’

2. Select Status 'Disposed’

3. Select Court Name ‘District and Sessions Judge No.5’
4. Select Party Details

5. Select ‘Petitioner, Select Gender ‘Female’

6. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date
’'31-12-2016’

7. Give the report title as 'List'.

T IO e TS A ey R v =
. . DISTRICT AND SESSIONS COURT AURANGABAD.
eCourtlS SHRIR\. DESHUKH
£ 1 Query Buider / Query Buider 1 [Er— 4 o e
Query Builder
O General View @ Detailed View
type: O Cmi O Cimnal @ both
Case Type: | Select >
Status' O Panding @ Disposal () Both
Disposal Type: | Select ~
Court Name: | 5-District Judge-5 and Addl. Sessions Ju v
Lower Court Name: | Select v Police Station
Act: [ Select v
Advocate:
Party Details: 1
@® Petitioner (O Respondent O Both Organisation Details [
Gender O Male © Female O Other Age [ ] Ocurent age
District: | Select g
Taluka: | Select ~ Village: | Select v
Date of Filing: | Select ) From Uate: i ]
Date of Registration: | Select. ) From Date ]
Date of Decision: | Between - From ate: [ 01-01-2016 [ 10 Late: [31-12-2016 |
“Report Title: | List
Report Fields: Clact Section (iNatue  [Adwcate EDate of Registiation  Date of Decision  PNatue of Dispusal - (IPulice Station/Fi
. .
.
Figure 85 : Query no.14 selection
~ » DISTRICT AND SESSIONS COURT AURANGABAD.
eCourtlS supuser
£/ Query Buider / Query Buider / (earch. Y 0 e Coeoeo
Back
List
Total Number of Records:116
copy || csv || Excel
St 4| casen ;E““"":’ ’:““'E Vs Extra Parties Date of Date of Nature of
5 No. ase flo. espondent (PIR) Registration Decision Disposal
2 Name
§ RS el Haji Jamil Begum Haji
3 1 PWDVA Appeal/1/2016 Rashid Khan Vs Farjana g A0l 02012016 07-04-2016 JUDGMENT
2 Sanwar Khan(EP)
= Anjum Mohasin Khan
Archana Hari @ Harlkisan
Laxmibai Hari @ Harikisan éah“*(EPh"b .
2 MACPH00055/2014 Zalte Vs Mukund Kisan auszheb Hari @ 04022014 01012016 LOKADALAT
Bhache Harikisan Zalte(EP),
Chandrabhagabai Punjaba
Zahe(EP)
Pooja Ramesh Mule(EP),
Sumitra Ramesh Mule Vs Kiishan Ramesh Mule(EP),
3 MACPI100063/2015 e G Alangsha Ramesh 12022015 14-03-2016 JUDGMENT
Mule(EP)
- DISPOSED OF
4 CrilAM00016/2004 Vimalbai Vis Gorakh 08-01-2004 07-04-2016 OTUERWISE
Rukhiya Begum Mansab
Khan(EP),
Zafar Khan Zaker
Khan(EP),
Minhaj Begum Zaker Khan
5 MACP/100058/2015 Vs ICICI Lombard General Ll i 2 02-02-2015 08-06-2016 JUDGMENT v

Figure 86 : Result of Query no.14

Query no. 15: How many cases which are more than 10 Years old, and are disposed in
the year 20167
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Procedure

1. Select the type radio button 'Both’

2. Select Status 'Disposed’

3. Select Date of Filing ‘Less than’ From Date ‘31-12-2006’
4. Select Party Details

5. Select Date of Decision ‘Between’ enter From Date ‘01-01-2016’ enter To Date
’31-12-2016’

6. Give the report title as 'List'.

DISTRICT AND SESSIONS COURT AURANGABAD. Logout BHC20

~ y
eC 01”"]5 SHRIRV. DESHMUKH SIS 007 @
A | Query Builder / Query Builder / :Y b @ CQoeoeo

Query Builder
® General View O Detailed View
Type: Ociil O Criminal - ® Both
Status: OPending  ® Disposal O Both

Disposal Type: | Select ¥
Court Name: | Select 4
z
5 Act:| Select ¥
g Advocate
I
3 Party Details: (]
Date ofFiling: | Less Than v From Date:| 31-12-2006 |28
Date of Registration: | Select v From Date: ]
Date of Decision | Between v Fiom Dat.[ar01-2016 [ ToDate 312206 [
“Report Title: | Liet of Cases
Figure 87 : Query no.15 selection
T WB 10153161 4/2C0UE/mamn pp T wE ¢ A v I
- v DISTRICT AND SESSIONS COURT AURANGABAD. Logout Enc20
eCourtlS SHRIR.Y. DESHMUKH SUPISET y30gom7 @
£& 1 Query Buider [ Query Buider | [seareh. ] Y S Oocoeoeo
Back

List of Cases
Total Number of Records: 17

Show[10_ ] entres
SilNo. 4| CaseMo. Petitioner Name Vs Respondent Date of Registration Date of Declsion
1 SplCase The State Vs Narayan 06122004 19112016
ACBIH000242004 ¥
B
z 2 RCA/I00533/2000  Sushila Vs Sharadchandra 27-11-2000 06-10-2016
2
: SpiCase o o
3 3 AR Eiooiazop; | The State Vs Nandidshor 16-09-2003 27012016
2 4 CriMA/00016/2004 | Vimalbai Vs Gorakh 08-01-2004 07-04-2016
5 MACP/100123/2005  Vijay Kankate Vis Murlihar Garbade 18-032005 15032016
. RCAVO00gi200g | Faize Mamdani Vs M Larba Cold Storage AQO 57 41 200 012015
Products PuiLtd
MACP
7 Detoo0sao0z | SmVidya Vs Maniirao 28-03:2002 01102016
8 1ACP Darbar Soap Factory Vs Sangram 20042002 05102016
Dkst10007812002 p Factoy 9
MACP
9 Dksytoooryzo0y | Sevabegum Vs Shaikh lbal 06-04-2002 30.08:2016
Sessions
10 e ootuzia0y | The State Vs Aprukabai Suryabhan Chavan 12062002 07-01-2016
Showing 1 to 10 of 17 entries 4 Previous Next

Figure 88 : Result of Query no.15
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8. Calendar

The calendar displays the total number of listed Civil and Criminal cases for each working

day on the calendar.

BN Alerts ( 0 Neww )

- Todays Cases
=7 Ciwvil{39)

- Todays Cases
—7 Criminal{5)

il Select Court
5833 Clalendar |

Procedure
1. Click the Calendar shortcut menu.

2. The system will display the Calendar with the total
Criminal cases listed for each day.

number of Civil and

Cnminal Cases 3 Cnminal Cases 1

Civil Cases 5 Bakari Eid
Cnminal Cases 2

August 2017 today | < | >
sun Mon Tue Wed Thu Fri Sat
30 1 2 3 4 5
5 7 8 9 10 1 12
Il nd Saturday
=,
=
w
=
= 13 14 15 16 17 18 19
s ——
w
20 21 22 23 24 25 26
[Pola ~ J[civil Cases 39 Ciil Cases 38 Civil Cases 26 Shriganesh Chaturthi IV th Saturday
Criminal Cases 5 Criminal Cases 2
o7 28 20 30 &}
Civil Cases 27 Ciil Cases 12 Ciil Cases 13 Civil Cases 2

Figure 89 : Calendar
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3. The current date (today’s date) is displayed in yellow colour and the holidays
are displayed in red colour.

4. By default, the system will display the calendar for the current month. You can
view the calendar for all months.

5. Click arrow button to view the calendar for the next month.

6. Click_*_|arrow button to view the calendar for the previous month.

7. Click button to view the calendar for the current month.
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9. eCourts Mobile App : - Introduction

The eCourts Services Mobile application, which is available in both Android and iOS
versions provides facility in the form of My Cases to create the portfolio of the Cases
and track the cases in live mode. Judicial Management can make use of this Mobile
App to track the pendency. For example Judge can save top 200 pending cases in the
Mobile App and can track and focus on the Cases. The App prompts the Judge that out
of 200 saved cases, 4 are listed today in the morning itself. The reminder will assist the
Judge to focus in these 4 Cases when all the matters are heard in the court.

9.1 Todays Cases

Todays Cases

1. Tap on Today's Cases button to view todays cases.
2. Select date from calendar and tap on the adjacent search button.

Selact date
from calendar

Tap here to search

wiew case history

m

9.2 Colour Identification
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Color ldentification

= Pending over 10 years.

= Panding over 5 years.

= Panding over 2 years.

= Pending less than 2 years.
= Disposed Case

Mo WM

Color Identification in My Cases

Pending over 10 years

Pending over 5 years

Pending over 2 years

Pending less than 2 years

Disposed Case

m

The Mobile App Can be downloaded from google play store from the for Android Mobiles
from following URL.

https://play.google.com/store/apps/details?id=in.gov.ecourts.eCourtsServices

And for iOS from following URL

https://appsto.re/in/yv-jlb.i

The detailed help on how to use the Mobile App is also available on following URL.

http://services.ecourts.gov.in/App/apphelp.html

AMIN..coiiiii s 37,40, 43, 46, 48,51,54
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